
List of cases which were e-filed during the month of June 2023

Court District Case No. Advocate Advocate email id Date of e-filing

1 CENTRAL CS COMM-896/2023 9868995997 02.06.2023 01.06.2023

CS COMM-927/2023 S.K. SINGH 9811161525 sksingh116@gmail.com 06.06.2023 05.06.2023

CS COMM-929/2023 9354715728 sty1954@gmail.com 07.06.2023 06.06.2023

CS COMM-930/2023 9990042642 Sri.anshu83@gmail.com 07.06.2023 06.06.2023

CS COMM-931/2023 9953394364 07.06.2023 06.06.2023

CS COMM-939/2023 NIKITA JAIN 9818033445 aniltayal23@gmail.com 08.06.2023 07.06.2023

2 CENTRAL CS (COMM)/887/2023 9548888402 01-06-2023 31-05-2023

OMP (I) (COMM)/490/2023 9811452022 01-06-2023 31-05-2023

CS (COMM)/886/2023 9968567686 01-06-2023 31-05-2023

CS (COMM)/904/2023 9999053229 05-06-2023 03-06-2023

Not available Not available 07-06-2023 06-06-2023

S.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

VDR COLOURS VS. SHREE 
JAGDAMBA KNITS LTD.

AMARJEET 
RAI

jassiajr@gmail.com

OM PRAKASH VS. MUNICIPAL 
CORP. OF DELHI

BANK OF INDIA VS. BLUE BIRD 
AQUATECH

SHIVAM 
TYAGI

PUNJAB NATIONAL BANK VS. 
AAKARSHAK FASHION STUDIO

ANKUR 
AGGARWAL

HAMDARD NATIONAL 
FOUNDATION VS. NEW SHAMA  
LABORATORIES

SHIVENDRA 
PRATAP 
SINGH

shivendra@theacmeco.com

YARN COLLECTION VS. CALZINI 
FASHIONS LTD.

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SURYA ROSHNI LIMITED Vs 
SUPREME POLYCON LIMITED

SHRIHAR 
TRIPATHI(P)
,

Legal@boostip.in

HDFC BANK LTD Vs JAFAR 
BABUDDIN

ANISH BHO-
LA(P),

Anish_bhola17@yahoo.com

ABHISHEK KUMAR Vs M/S 
EARTH INFRASTRUCTURE LTD 
THROUGH ITS MANAGING 
DIRECTOR

Rahul 
Saini(P),

babulal.narnaulia@g,mail.com

M/s Century Plyboards India Ltd    
VS   M/S Shaw’s Decoration llp

PINAKI 
RANJAN 
CHATTERJI 

prchatterjiandassociates 
@gmail.com 

OMP (COMM)/111/2023 SAANCHIT TRANSPORT 
SERVICE PVT LTD Vs TATA 
MOTORS FINANCE LTD

Sunil 
kumar(P),

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#


Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM)/935/2023 9999551989 08-06-2023 07-06-2023

CS (COMM)/841/2023 9990042642 NA 09-06-2023 08-06-2023

CS (COMM)/894/2023 UMESH TYAGI  VS MCD 8060939476 NA 02.06.2023 01.06.2023

3 CENTRAL CS(COMM) 890/2023 9548888420 01.06.2023 31.05.2023

CS(COMM) 891/2023 9910597841 N/A 01.06.2023 31.05.2023

MISC. DJ/ 379/2023 9971092084 N/A 02.06.2023 01.06.2023

OMP (COMM) 101/2023 9899773514 tanwaramitg9@gmail.com 02.06.2023 01.06.2023

CS(COMM) 895/2023 9871441764 02.06.2023 01.06.2023

COUNTER CLAIM/ 31/2023 9554406719 03.06.2023 02.06.2023

CS(COMM) 900/2023 9810349698 03.06.2023 02.06.2023

OMP(E)(COMM) 2/2023 8130444444 01.06.2023 31.05.2023

CS(COMM) 905/2023 9818575169 05.06.2023 03.06.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SYNAPTRICS LIFESCIENCES 
LLP Vs SYNMEDIC 
LABORATORIES

ABHINAV 
BHATIA

abhinav@abandassosiates.in

PUNJAB  NATIONAL BANK VS 
G.K. TRADER 

ANSHUMAN 
SRIVASTAVA 

DIPENSHU 
KHATRI 

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SURYA ROSHNI LIMITED V/S 
DHURI PLASTIC PRIVATE 
LIMITED

SH. 
SHRIHAR 
TRIPATHI

ADVOCATE.SHRIHAR@GMAIL.
COM

NEPATHYA COMMUNICATIONS 
V/S 
DIRECTORATE OF KNOWLEDGE 
MANAGEMENT AGRICULTURE 
THROUGH ITS UNDER 
SECRETARY

SH. RAJPAL 
SINGH

KAZJIN TRADING PRIVATE 
LIMITED V/S ASMA 

MS. RUCHI 
SINGHAI

SHCHINTA RAM V/S 
M/S SHRIRAM TRANSPORT 
FINANCE COMPANY LTD.

SH. AMIT 
TANWAR

MS. MEGHA SINGHAL V/S 
CENTRAL BANK OF INDIA

SH. 
AVINASH 
KUMAR 
TRIVEDI

avinashtrivedi.legal@gmail,com

JITESH KUMAR DAHIYA AND 
ORS. V/S SANJAY HANDA AND 
ORS.

SH. 
SUNDARAM 
OJHA

adv.sundaramojha@gmail.com

SWARAN MAKKAR V/S BALJIT 
SINGH

MS. SUMAN 
MALHOTRA

mnmadvocates@gmail.com

MANISH ARORA V/S SUNIL 
KUMAR GUPTA & ANR.

SH. 
DEVASHISH 
CHAUHAN

devashish@chambersofdc.com

INDIAN BANK V/S GAURAV 
KUMAR

SH. BANISH 
BHARDWAJ

banish_bhardwaj@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
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Advocate 
Nobile 
Number

Date of 
Registration

3 CENTRAL

CS(COMM) 906/2023 9654330929 gmohit24@ymail.com 05.06.2023 03.06.2023

EX (COMM) 330/2023 9811161525 sksingh116@gmail.com 06.06.2023 05.06.2023

CS(COMM) 925/2023 9810389109 N/A 06.06.2023 05.06.2023

CS(COMM) 928/2023 9953538322 N/A 07.06.2023 06.06.2023

EX (COMM) 333/2023 9811161525 sksingh116@gmail.com 08.06.2023 07.06.2023

CS(COMM) 938/2023 9873586359 skjainadvocate9@gmail.com 08.06.2023 07.06.2023

OMP (COMM) 116/2023 9818592537 aks2537@gmail.com 08.06.2023 07.06.2023

CS(COMM) 937/2023 8860939496 N/A 08.06.2023 07.06.2023

OMP(I)(COMM) 505/2023 9811452022 09.06.2023 08.06.2023

CS(COMM) 942/2023 9212193450 advsanjaygarg1@gmail.com 09.06.2023 09.06.2023

4 CENTRAL 9811452022 02.06.2023 31.05.2023

9811452022 02.06.2023 31.05.2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

RAJ KUMAR GUPTA VS/ 
ELECTRA AND COMPANY

SH. MOHIT 
GUPTA

SANJAY SEHGAL V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. 
SATYENDRA 
KUMAR 
SINGH

SUPER CASSETTES INDUSTRIES 
PVT. LTD. 
V/S ASIANET SATELLITE 
COMMUNICATIONS LTD.

SH. KUMUD 
KUMAR 
KHETAN

GURPREET SINGH PROP. INDIA 
METAL TRADERS V/S 
JAINSONS ENTERPRISES 
THROUGH ITS PARTNER 
SAURABH JAIN

SH. SATISH 
BAJAJ

PANKAJ ARORA V/S 
MUNICIPAL CORPORATION OF 
DELHI

SH. 
SATYENDRA 
KUMAR 
SINGH

ASHA RAM AND SONS PVT. LTD. 
V/S PREM CHAND GUPTA

SH. SACHIN 
KUMAR 
JAIN

SAANCHIT TRANSPORT 
SERVICES PVT. LTD. & ANR. 
V/S TATA MOTORS FINANCE 
PVT. LTD.

SH. A.K. 
SINGH

UMESH TYAGI V/S MUNICIPAL 
CORPORATION OF DELHI

SH. 
DEEPANSHU 
KHATRI

HDFC BANK LTD. V/S JAFAR 
BABUDDIN

SH. ANISH 
BHOLA

anish_bhola17@yahoo,com

PRAMOD SINGHAL @ PRAMOD 
KR SINGHAL 
THROUGH ATTORNEY HITESH 
SINGHAL
V/S SURAJ KUMAR PARMAR

SH. SANJAY 
KUMAR

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OMP (I) (COMM)-
498/2023

HDFC BANK LTD. VS. BANSI 
LAL SHARMA

SH. ANISH 
BHOLA

Anish_bhola17@yahoo.com

OMP (I) (COMM)-
497/2023

HDFC BANK LTD. VS. VIKAS 
ASHOK KUMAR

SH. ANISH 
BHOLA

Anish_bhola17@yahoo.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
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Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

OMP (COMM)-99/2023 9810821771 NA 02.06.2023 30.05.2023

CS (COMM)-893/2023 9811081980 02.06.2023 29.05.2023

CS (COMM)-899/2023 9711424245 shreyek92@gmail.com 03.06.2023 26.05.2023

OMP (COMM)-103/2023 9818592537 AKS2537@GMAIL.COM 03.06.2023 01.06.2023

EX (COMM)-324/2023 9717216660 03.06.2023 29.05.2023

CS (COMM)-902/2023 7838929829 sharma9683@gmail.com 03.06.2023 29.05.2023

CS (COMM)-907/2023 9891373332 05.06.2023 18.05.2023

EX (COMM)-327/2023 9871040589 05.06.2023 22.05.2023

EX (COMM)-329/2023 9871040589 05.06.2023 22.05.2023

EX (COMM)-328/2023 9871040589 05.06.2023 22.05.2023

CS (COMM)-922/2023 9871588055 05.06.2023 03.06.2023

CS (COMM)-926/2023 9891599840 06.06.203 05.06.2023

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

HEEMANSHU 
PUBLICATIONS & Anr. VS. 
ARISTO PAPER MART 

SH. 
NAMAN 
SABHARW
AL

PAWAN GARG VS. SAURABH 
RAWLLEY AND Anr

SH. 
MAHESH 
KUMAR 
MIGLANI

mail@wrbindia.com

HANDLOOM FABRICS VS. 
PAPAYAGIRI SIVA KUMAR

SH. 
SHREYEK 
GUPTA

SANCHIT TRANSPORT 
SERVICE PVT LTD. VS. TATA 
MOTORS FINANCE PVT. 
LTD.

SH. AK. 
SINGH

THE CITIZEN CO-
OPERATIVE BANK LTD. VS. 
SUDHIR BAJAJ & ORS.

SH. 
SUDEEP 
SINGH

udeepsinghoffice@gmail.com

STATE BANK OF INDIA VS. 
MANDEEP SINGH & Anr

SH. GOPAL 
SHARMA

HARI KISHAN GUPTA AND 
ANR VS. JASVINDER SINGH

SH. ROHIT 
SHARMA

adv.rsrohit@gmail.com

ICICI BANK LTD. VS. 
ZEESHAN KHAN

SH. 
AMENDRA 
KUMAR

indolexlaw@gmail.com

ICICI BANK LTD. VS. 
MOHAMMAD ATHAR

SH. 
AMENDRA 
KUMAR

indolexlaw@gmail.com

ICICI BANK LTD. VS. PRAVIN 
MISHRA

SH. 
AMENDRA 
KUMAR

indolexlaw@gmail.com

ABHISHEK BANSAL AND 
Ors. VS. RAM CHANDRA 
RATHI

SH. S.K. 
SHARMA

sksharma@candilex.com

M/S BHADRA 
INTERNATIONAL (INIDA) 
PVT. LTD. VS. M/S LIVEWEL 
AVIATION SERVICES LTD. 
AND ANR.

SH. 
SAGRIKA 
TANWAR

chamberofam@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

4 CENTRAL

Misc. DJ-391/2023 9716914581 SHERK661@GMAIL.COM 06.06.2023 01.06.2023

9716914581 SHERK661@GMAIL.COM 06.06.2023 05.06.2023

5 CENTRAL CS COMM-888/2023 Not available 01.06.2023 01.06.2023

OMP(I) COMM-492/2023 Not available 01.06.2023 01.06.2023

OMP(I)COMM-493/2023 Not available 01.06.2023 01.06.2023

CS COMM-889/2023 NITIN GARG Not available 01.06.2023 01.06.2023

EX. COMM-321/2023 Not available 01.06.2023 01.06.2023

EX. COMM-322/2023 Not available 01.06.2023 01.06.2023

OMP COMM-100/2023 Not available 02.06.2023 02.06.2023

CS COMM-903/2023 Not available 05.06.2023 05.06.2023

EX. COMM-326/2023 Not available 05.06.2023 05.06.2023

CS COMM-923/2023 Not available 06.06.2023 06.06.2023

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

M/S KINGFISH PRODUCTS 
PVT. VS SONAC & Ors.

SH. SHER 
KHAN

Miisc. DJ-390/2023 M/S KINGFISH PRODUCTS 
PVT. LTD. VS. NEXUS FEEDS 
LTD.

SH. SHER 
KHAN

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

M/S DE NEERS TOOLS LTD. V/S 
M/S RAJ FASTENER  AGENCY 
CHENNAI

PAJKAJ 
SHARMA

HDFC BANK LTD. V/S SHARAD 
KUMAR TYAGI

ANISH 
BHOLA

HDFC BANK LTD. V/S SANJAY 
KUMAR

ANISH 
BHOLA

PUNJAB NATIONAL BANK V/S 
RASHMI DHAWAN

HDFC BANK LTD. V/S JEETO 
SAMUEL

SACHIN 
TOMAR

HDFC BANK LTD. V/S 
RAGHVENDRA SINGH

SACHIN 
TOMAR

SH. CHINTA RAM V/S M/S SHRI 
RAM TRANSPORT FINANCE 
COMPANY LTD. 

AMIT 
TANWAR

INDIAN BANK V/S ANKUR 
KUMAR

ANJALI 
MEHRA 

HDFC BANK LTD. V/S PULKIT 
DHAWAN

ANISH 
BHOLA

SHARDA SHARMA V/S AMIT 
SHARMA

SATISH 
PRAKASH



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

5 CENTRAL

OMP COMM-112/2023 REETA Not available 07.06.2023 07.06.2023

OMP(I)COMM-499/2023 Not available 07.06.2023 07.06.2023

EX. COMM-331/2023 Not available 07.06.2023 07.06.2023

CS COMM-934/2023 UMESH TYAGI V/S MCD Not available 08.06.2023 08.06.2023

EX COMM-332/2023 Not available 08.06.2023 08.06.2023

OMP (I) COMM-503/2023 Not available 09.06.2023 09.06.2023

OMP(I)COMM-504/2023 Not available 09.06.2023 09.06.2023

6 CENTRAL NIL

7 CENTRAL 892/2023 9870347809 01.06.2023 26.05.2023

494/2023 9555688990 ANISH555@GMAIL.COM 01.06.2023 31.05.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

SAANCHIT TRANSPORT 
SERVICE PVT. LTD. ANR. V/S 
TATA MOKTORS FINANCE LTD. 
OTHERS
AAKASH EDUCTION SERVICE 
LTD. V/S MR. DEVENDRA 
SINGH CHANDRAWAT

VIDUR 
SIKKA

M/S GANGA PARSHAD SINGAL 
V/S DELHI URBAN SHELTER 
IMPROVEMENT BOARD.

SATYAJIT 
KUMAR

AKHIL RANA 

VIKAS VERMA V/S MUNICIPAL 
CORPORATION OF  DELHI

SATYENDRA 
KUMAR 
SINGH

DCB BANK LTD. V/S MR. 
SHAKEEL AHAMAD 8282

ANISH 
BHOLA

DCB BANK LTD. V/S MR. 
SHAKEEL AHAMAD 8283

ANISH 
BHOLA 

SH. SANJAY KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRALMS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

KARTIK CONTRACTS VS NITI 
FIRE

RAJEEV 
SRIVASTAVA

SRIVASTAVARAJEEV@GMAIL.
COM

HDFC BANK LTD VS RAHNUMA 
KHAN

ANISH 
BHOLA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

7 CENTRAL

495/2023 9555688990 ANISH555@GMAIL.COM 01.06.2023 31.05.2023

496/2023 9555688990 ANISH555@GMAIL.COM 01.06.2023 31.05.2023

323/2023 RAJWANS VADHERA VS MCD 9311155123 01.06.2023 30.05.2023

897/2023 VDR COLOURS VS JAI COLOR 9654213252 02.06.2023 01.06.2023

898/2023 JAGAT NARAIN VS ANIRUDH 9540124565 02.06.2023 01.06.2023

901/2023 NITIN JAIN VS AMIT PASRIJA 9845654123 ADVGUTPA45@GMAIL.COM 03.06.2023 01.06.2023

102/2023 9999354565 03.06.2023 01.06.2023

325/2023 SHASHANK 9540553212 ADVSHASANK@GMAIL.COM 03.06.2023 01.06.2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

HDFC BANK LTD VS ASHU 
SHARMA

ANISH 
BHOLA

HDFC BANK LTD VS SANJEEV 
CHABRA

ANISH 
BHOLA

SATENDRA 
KUMAR

ADVSATENDRA456@GMAIL.CO
M

AMARJEET 
RAI

RAIAMARJEETADV@GMAIL.C
OM

DILIP 
KUMAR

KUMARDALIP123@GMAIL.CO
M

GAURAV 
GUPTA

SANCHIT TRANSPORT VS TATA 
MOTORS

SUNIL 
KUMAR

KUMARSUNIL987@GMAIL.CO
M

M/S DELTA BUSINESS VS 
THINWENT TECH



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

7 CENTRAL

908/2023 92130456123 05.06.2023 01.06.2023

924/2023 SAVITARI DEVI VS NEW INDIA 9650456789 VIPINKUMAR@GMAIL.COM 06.06.2023 02.06.2023

932/2023 9899789845 07.06.2023 06.06.2023

933/2023 9540695412 08.06.2023 03.06.2023

936/2023 MANOJ KUMAR VS NDMC 9540124565 08.06.2023 06.06.2023

940/2023 UMESH TYAGI VS MCD AKHIL RANA 9845654123 RANAJIADV89@GMAIL.COM 08.06.2023 07.06.2023

502/2023 9540124565 ADVRAJESH@GMAIL.COM 08.06.2023 06.06.2023

114/2023 9540124565 ADVRAJESH@GMAIL.COM 08.06.2023 06.06.2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

RACHNA SAGAR VS PRAGYA 
BOOK

MOHIT 
AGGARWAL

AGGARWALMOHIT@GMAIL.C
OM

VIPIN 
KUMAR

M/S TAURUS APPARELS VS M/S 
JULI

BHANU 
MOHAN

MOHANBHANU1989@GMAIL.C
OM

INDIAN BANK VS NAMRATA 
KUKREJA

ANJALI 
NEHRA

NEHRAANJALIADV95@GMAIL.
COM

CHANDER 
PAL SINGH

CHAUDHARYADV91@GMAIL.C
OM

KOTAK MAHINDRA VS RISHI 
PAL

RAJESH 
JANGRA

SANCHIT TRANSPORT VS TATA 
MOTORS

RAJESH 
JANGRA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

7 CENTRAL

115/2023 9540124565 ADVRAJESH@GMAIL.COM 08.06.2023 06.06.2023

335/2023 DR ARUN  VS NCT DELHI NARENDER 9999354565 09.06.2023 08.06.2023

8 Central NIL

9 Central NIL

10 West CS (COMM)/427/2023 9977327747 singalsushil1158@gmail.com 01-06-2023 22-05-2023

OMP (I) (COMM)/248/2023 9599624216 Ashimbhatt17@gmail.com 05-06-2023 05-06-2023

OMP (I) (COMM)/252/2023 88609 08-06-2023 07-06-2023

OMP (I) (COMM)/250/2023 HDFC BANK Vs TAYAB HUSAIN 9599624216 Ashimbhatt17@gmail.com 08-06-2023 08-06-2023

OMP (I) (COMM)/251/2023 HDFC BANK Vs AMIT KUMAR 9599624216 Ashimbhatt17@gmail.com 08-06-2023 08-06-0823

OMP (E) (COMM)/2/2023 9810700078 06-06-2023 05-06-2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

SANCHIT TRANSPORT VS TATA 
MOTORS

RAJESH 
JANGRA

KUMARNARENDER@GMAIL.C
OM

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CANARA BANK Vs PRADEEP 
KUMAR

SANJAY 
AGGARWAL(
P),

M/S LA LAGOS SANTE 
HOSPITALITY PRIVATE 
LIMITED Vs M/S SPOTASIA 
DIGITAL PRIVATE LIMITED

Anubhav 
Singh(P),

KOTAK MAHINDRA BANK LTD 
Vs JRA INFRASTRUCTURE 
LIMITED

AMIT 
KUMAR(P),

am itku m a r'. 294@ red iffma i 
l.co m

ASHIM 
BHATT(P),

ASHIM 
BHATT(P),

BENSTAR ELECTRONICS 
PRIVATE LIMITED Vs MR RAJIV 
ARORA SOLE PROPRIETOR OF 
ALTIUS TECHNOLOGIES

SIDDHARTH 
KHATTAR(P)
,

siddharthkhattar@yahoo.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
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Date of 
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11 West CS/COMM/424/2023 8459466042 01.06.2023 01.06.2023

OMMP(I)/246/2023 ashimbhatt17@gmail.com 01.06.2023 01.06.2023

CS/COMM/434/2023 9811081980 03.06.2023 03.06.2023

CS/COMM/438/2023 9871735724 05.06.2023 05.06.2023

OMP(I)/COMM/247/2023 9891887145 05.06.2023 05.06.2023

CS/COMM/448/2023 ASHISH GHAI VS. UNITY BANK 9811401043 ashokadv52@gmai.com 06.06.2023 06.06.2023

CS/COMM/449/2023 9650696016 tyagiabhi025@gmail.com 06.06.2023 06.06.2023

OMP(I)/COMM/249/2023 HDFC BANK VS. MANOJ KUMAR 9811401043 ashimbhatt17@gmail.com 06.06.2023 06.06.2023

MISC.DJ/364/2023 NEELAM YADAV VS. ARJUN 9910036349 ashokadv52@gmai.com 06.06.2023 06.06.2023

CS/COMM/450/2023 9650696016 sanjiv.pandey210@gmail.com 07.06.2023 07.06.2023

CS/COMM/451/2023 999312535 07.06.2023 07.06.2023

CS/COMM/452/2023 9818376231 07.06.2023 07.06.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

MAYARA ALUMINIUM 
FORMWORK VS. A.R. 
CONSTRUCRTION

UTTAKARSH 
GUPTA

info@ggguptaassociates.in

HDFC BANK VS. SKY WAVE 
SOLUTIONS

kusum bhatt

AGNI DEVICES PVT. LTD. VS. 
SAPANA ROUTE

ADITYA 
MATHUR

mail@wrbindia.com

GATEWAY PROPMART PVT. 
LTD. VS. HIMANSHU TYAGI

RAHUL 
SHUKLA

rahul.legal@gmail.com

DOST FINCAP PVT LTD VS. 
RAHAT ALI

B.B. 
SHARMA

ASHOK 
KUMAR

SANJYAY KHANDELWAL VS. 
RAJWANT KAUR

ABHISHEK 
TYAGI

KUSUM 
BHATT

ANKIT 
GUPTA

CANARA BANK VS. NARESH 
KUMAR

SANJEEV KR 
PANDEY

CAMPUS ACTIVEWEAR VS. 
SUSHIL KR GUPTA

ZEESHAN 
HASHMI

hashmiabala@gmail.com

ARUSH KUMAR MALHOTRA 
VS.GUDDU KR

VIJAY KR 
WADHWA

mwlawassociates@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

11 West

CS/COMM/453/2023 9811179171 legalyukit63@gmail.com 07.06.2023 07.06.2023

CS/COMM/454/2023 9971327147 singhalsushil1158@gmail.com 07.06.2023 07.06.2023

CS/COMM/455/2023 9810658944 07.06.2023 07.06.2023

OMP(I)/COMM/253/2023 8860939556 08.06.2023 08.06.2023

12 West CS (COMM)/425/2023 9654871446 01-06-2023 05.04.2023

CS (COMM)/426/2023 9654871446 01-06-2023 05.04.2023

CS (COMM)/462/2023 9971327147 singhalsushil1158@gmail.com 07-06-2023 06.06.2023

CS (COMM)/461/2023 9971327147 singhalsushil1158@gmail.com 07-06-2023 06.06.2023

CS (COMM)/460/2023 CANARA BANK Vs KULDEEP 9971327147 singhalsushil1158@gmail.com 07-06-2023 06.06.2023

13 OMP(I)(COMM)3169/23 9811252038 01.06.23 27.05.23

OMP(I)(COMM)3171/23 9811252038 01.06.23 27.05.23

CS(COMM)3168/23 9811284948 vijayzaveri25@gmail.com 01.06.23 17.05.23

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CANARA BANK VS. SHRI KANT 
GAUR

SANJAY 
AGGARWAL

SANJAY AGGARWAL VS. RIYA 
VOHRA

SUSHIL 
KUMAR

BARINDER KAUR VS. KHUSHI 
VERMA

HARSHBIR 
SINGH

advocatehskohli@gmail.com

KOTAK MAHINDRA BANK VS. 
JRA INFRASTRUCTURE

AMIT 
KUMAR 
VATS

amitkumar.294rediffmail.com

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

MAYARA ALUMINIUM 
FORMWORK PVT LDT Vs 
SUNCITY PROJECT PVT LTD

Utkarsh 
Gupta(P),

simran.legal@gmail.com

MAYARA ALUMINIUM 
FORMWORK PVT LDT Vs SK 
INTEGRATED AND 
CONSULTANTS

Utkarsh 
Gupta(P),

simran.legal@gmail.com

CANARA BANK Vs DEEPAK 
KUMAR KUSHWAHA

SANJAY 
AGGARWAL(
P),

CANARA BANK Vs KRIPAL 
SINGH

SANJAY 
AGGARWAL(
P),

SANJAY 
AGGARWAL(
P),

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

M/S CLIX CAPITAL SERVICES 
PVT LTD VS M/S KMR 
UNIVERSAL HOSPITAL

RAVI 
SHANKAR 
GARG

advocatesgarg@gmail.com

M/S CLIX CAPITAL SERVICES 
PVT LTD VS M/S STEMCELL 
TRANSPLANTIONTION

RAVI 
SHANKAR 
GARG

advocatesgarg@gmail.com

BALRAJ RUPANI VS CENTRAL 
SECRETARIATE SERVICES 
OFFICERS SOCIETY

VIJAY 
ZAVERY



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13

EX(COMM)3189/23 9911000651 02.06.23 23.11.22

CS(COMM)3191/23 9560949609 02.06.23 26.05.23

OMM(I)(COMM)3241/23 88004092759 03.06.23 31.05.23

CS(COMM)3250/23 9871109205 03.06.23 30.05.23

CS(COMM)3255/23 PUMA SE VS ASHOK KUMAR 9891584230 05.06.23 02.06.23

OMP(I)(COMM)3293/23 7985177435 05.06.23 04.06.23

OMP(COMM)3302/23 9650057524 06.06.23 02.06.23

CS(COMM)3347/23 RAVI DATA 9810223507 07.06.23 02.06.23

CS(COMM)3349/23 9818558690 07.06.23 06.06.23

CS(COMM)3340/23 9311824970 associatesnarayan29@gmail.com 07.06.23 01.06.23

CS(COMM)3338/23 9999777687 07.06.23 24.05.23

CS(COMM)3362/23 9953133627 jhapradeep2010@hotmail.com 08.06.23 01.06.23

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

KOTAK MAHINDRA PRIME 
LIMITED VS ASHA DO CHAND 
ROOP

ROHIT 
BOHRA

rohit@bambhaandanandan.in

M/S FORBES AND COMPANY 
LIMITED VS M/S BHAVYA 
TOOLING SOLUTIONS

GAURAV 
NAIR

gauravnair@sagalegal.in

M/S FORTE FURNITURE 
PRODUCTS INDIA PVT LTD VS 
M/S ODWEN TECHNOLOGIES 
PRIVATE LIMITED

VIVEK 
PATHAK

vparamhans@dexterouslawoffice
s.com

THE SUPREME INDUSTRIES 
LTD VS M/S ALFA ENTERPRISE

TUSHAR A 
JOHN

adv.arjunahalawat@gmail.com

SHASHI P 
OJHA

sojha@rnaip.com

M/S SHIV AND SONS VS INDIAN 
RAILWAY CATERING AND 
TOURISM 
CORPORATION(IRCTC)

AKSHAT 
BAJPAI

advocateakshatbajpai@gmail.com

NATIONAL SEEDS 
CORPORATION VS UTTAM RICE 
AND SEEDS PVT LTD

YASHRARDH
AN

yashvardhanroy@gmail.com

KRISHNA DEVI VS SBICAP 
TRUSTEE COMPANY LTD

writetorrlegal@gmail.com

M/S GYPSTAR INDIA VS M/S 
SHUNT GLOBAL MICRON LLP

SHAILEN 
BHATIA

advocate.shailenbhatia89@gmail.
com

PUNJAB NATIONAL BANK VS 
ASHOK KUMAR

INDRA 
NARAIN

M/S ZAK GLOBAL SERVICES 
PVT LTD VS M/S NUFUTURE 
DIGITAL INDIA LIMITED

AKSHAYA 
AGARWAL

lexyantra@gmail.com

HOUSING DEVELOPMENT 
FINANCE CORPORATION 
LIMITED VS NAZIA MANZOOR

PRADEEP 
KUMAR JHA



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

13

EX(COMM)3360/23 9312833620 08.06.23 05.06.23

CS(COMM)3375/23 9810134793 08.06.23 06.06.23

CS(COMM)3377/23 9810134793 08.06.23 06.06.23

OMP(I)COMM 3413/23 9811108123 09.06.23 07.06.23

CS(COMM)3415/23 9810756377 09.06.23 25.05.23

CS(COMM)3416/23 9818004454 advocatesneha45@gmail.com 09.06.23 07.06.23

14 CS(COMM)3167/23 9871699591 mishra.anand33@gmail.com 01.06.23 04.05.23

OMP(COMM)3188/23 8920444942 02.06.23 08.05.23

CS(COMM)3190/23 9560949609 02.06.23 26.05.23

CS(COMM)3192/23 9811319051 rsingh.adv65@gmail.com 02.06.23 26.05.23

CS(COMM)3259/23 9810072439 05.06.23 14.05.23

CS(COMM)3282/23 9953234822 05.06.23 09.05.23

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

M/S DITRIBUTIONS LOGITICS 
INFRASTRUCTURE PVT LTD VS 
UNION OF INDIA

MOHIT 
GUPTA

mohitadv@yahoo.com

HERO INVESTCORP PRIVATE 
LIMITED VS ASHOK KUMAR 
(JOHN DOE)

ANIL 
KUMAR 
SAHU

allipcare@gmail.com

HERO INVESTCORP PRIVATE 
LIMITED VS ASHOK KUMAR 
(JOHN DOE)

ANIL 
KUMAR 
SAHU

allipcare@gmail.com

MEENA BAZAR   THROUGH ITS 
AR SATISH KUMAR SHUKLA VS 
SHIPRA HOTELS LTD

SHUSHIL 
TEKRIWAL

tekadvo@gmail.com

MS LHS INFRA PVT LTD VS M/S 
NKG INFRASTRUCTURE LTD

MAHMOOD 
HASAN

bankebiharisharma@rediffmail.c
om

TRUE LINK FINANCE LTD VS 
RAVINDER KUMAR

RAJAT 
SARAWAT

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

M/S ASCOT ESTATES PRIVATE 
LIMITED VS M/S BON VIVANT 
LIFESTYLE PRIVATE LIMITED

ANAND M 
MSIHRA

RAM NIWAS YADAV VS RAMAN 
GOYAL

SAGAR 
MISHRA

advamisrasc@gmail.com

M/S FORBES AND COMPANY 
LIMITED VS M/S STAREX 
TOOLING SOLUTIONS

GAURAV 
NAIR

gauravnair@sagalegal.in

SANJAY VERMA VS DEVENDRA 
SINGH

RAJESHWAR 
SINGH

AXIS BANK LTD VS AJAY 
PANKAJ KUMAR

DHARAM 
DEV

dladevlawassociates@gmail.com

BANK OF INDIA VS RAVI AND 
KHATUJI PHARMACY

VISHAL 
MEHAN

litigation@ssglawchambers.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

14

CS(COMM)3277/23 BANK OF INDIA VS DEEPIKA 9953234822 05.06.23 09.05.23

EX(COMM)3283/23 SAIF ALI 7992289744 saifali574j@gmail.com 05.06.23 01.06.23

CS(COMM)3346/23 9625081942 07.06.23 01.06.23

CS(COMM)3345/23 A K ROUT 9999132159 07.06.23 30.04.23

CS(COMM)3336/23 PUMA SE VS ASHOK KUMAR 9891584230 07.06.23 06.06.23

CS(COMM)3339/23 PUMA SE VS ASHOK KUMAR 9891584230 07.06.23 06.06.23

CS(COMM)3363/23 9953133627 jhapradeep2010@hotmail.com 08.06.23 01.06.23

15 OMP(I)(COMM)3170/23 9811252038 01.06.23 27.05.23

EX(COMM)3198/23 9911000651 02.06.23 31.03.23

OMP(I)(COMM)3251/23 8920193610 advicatevivek17@gmail.com 03.06.23 17.05.23

EX(COMM)3245/23 9811756351 03.06.23 25.05.23

CS(COMM)3275/23 9953234822 05.06.23 09.05.23

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

VISHAL 
MEHAN

litigation@ssglawchambers.com

VIMARASH DEVELOPMENT 
SOLUTIONS P LTD VS THE 
NATIONAL COMMISSION FOR 
DE NORTIFIED NOMADIC AND 
SEMKI NOMADIC TRIBESPRAYAG POLYTECH PRIVATE 
LIMITED VS HARO OM UDYOG

ABHIMANYU 
GARG

filing.methodica@gmail.com

STATE BANK OF INDIA VS AJAY 
KUMAR

akroutadvocate@gmail.com

SHASHI P 
OJHA

sojha@rnaip.com

SHASHI P 
OJHA

sojha@rnaip.com

HOUSING DEVELOPMENT 
FINANCE CORPORATION 
LIMITED VS VIVEK RAJOLA

PRADEEP 
KUMAR JHA

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI 
DISTRICT

M/S CLIX CAPITAL SERVICES 
PVT LTD VS M/S KMR 
UNIVERSAL HOSPITAL

RAVI 
SHANKAR 
GARG

advocatesgarg@gmail.com

KOTAK MAHINDRA PRIME 
LIMITED VS SHAILENDER 
KUMAR

ROHIT 
BOHRA

rohit@bambhaandanandan.in

M/S ODWEN TECHNOLOGIES 
PRIVATE LTD VS M/S FORTE 
FURNITURE PRODUCTS INDIA 
PVT LTD

VIVEK 
SHARMA

M/S BCH ELECTRIC LIMITED VS 
M/.S ABHARAJITA 
ENTERPRISES

MUKESH 
RANJAN

mukeshranjanadvocate@gmail.co
m

BANK OF INDIA VS HARPREET 
SINGH

VISHAL 
MEHAN

litigation@ssglawchambers.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

15

CS(COMM)3260/23 9810072439 05.06.23 14.05.23

OMP(I)(COMM)3303/23 9958160505 06.06.23 01.06.23

EX(COMM)3341/23 9958724670 07.06.23 20.05.23

CS(COMM)3366/23 9953133627 jhapradeep2010@hotmail.com 08.06.23 01.06.23

CS(COMM)3366/23 9711133597 sanjayk19808@gmail.com 08.06.23 30.05.23

CS(COMM)3412/23 9312222450 09.06.23 31.05.23

CS(COMM)3414/23 9810680082 09.06.23 22.05.23

EX(COMM)3417/23 9899805856 09.06.23 06.06.23

16 SOUTH 8285002845 01-06-2023 31.05.20223

8285002845 01-06-2023 31.05.20223

8285002845 01-06-2023 31.05.20223

8285002845 01-06-2023 31.05.20223

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI 
DISTRICT

AXIS BANK LTD VS AJAY 
PASWAN AND ORS

DHARAM 
DEV

dladevlawassociates@gmail.com

NISHESH RANJAN AND ORS VS 
M/S INDIANBUILL HOUSING 
FINANCE LTD

RAJNISH 
RANJAN

rajinish@rrassociates.net.in

KOTAK MAHINDRA PRIME 
LIMITED VS MANDAVI FOODS 
AND ORS

KUSHAL 
KUMAR

kushal.kumar@eruditelegal.asia

HOUSING DEVELOPMENT 
FINANCE CORPORATION 
LIMITED VS PUNEET KAUSHIK

PRADEEP 
KUMAR JHA

PUNJAB NATIONAL BANK VS 
SATVIR SINGH AND OTHERS

SANJAY 
KUMAR

M/S COMPLETE DEWATERING 
SYSTEM PVT LTD VS M/S S N 
ENVIRO TECH PVT LTD

M TAIYAB 
KHAN

kmtaiyab@gmail.com

KEWAL SIGH VS BANK OF 
BARODA

ARVIND 
KUMAR

kumar_arvindkaku@yahoo.in

M/S APEX CONSTRUCTION 
COMPANY VS INTER 
UNIVERSITY ACCELERATOR 
CENTRE

VAIBHAV 
MAHAJAN

vaibhav@mahajan.law

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1167/2023

IDFC FIRST BANK LTD Vs 
BAL RAJ 7786

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1168/2023

IDFC FIRST BANK LTD Vs 
SACHIN BABULAL RANGARI 
6102

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1169/2023

IDFC FIRST BANK LTD Vs 
RAJENDER SINGH 2057

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1170/2023

IDFC FIRST BANK LTD Vs 
SONU JAGATSINGH 6063

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

16 SOUTH

9811015339 katyalsachin2008@gmail.com 01-06-2023 31.05.20223

9643646534 parv.mahajan007@gmail.com 01-06-2023 31.05.20223

9643646534 parv.mahajan007@gmail.com 01-06-2023 31.05.20223

9811311360 advnadeep1963@yahoo.com 01-06-2023 31.05.20223

9953518347 01-06-2023 31.05.20223

8285002845 01-06-2023 31.05.20223

8285002845 01-06-2023 31.05.20223

8285002845 01-06-2023 31.05.20223

8285002845 01-06-2023 31.05.20223

8285002845 01-06-2023 31.05.20223

8285002845 02-06-2023 01.06.2023

9643646534 parv.mahajan007@gmail.com 02-06-2023 01.06.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/179/2023

HDFC BANK LTD Vs MANISH 
KUMAR

SACHIN 
KATYAL(P),

OMP (I) 
(COMM)/1171/2023

KOTAK MAHINDRA BANK Vs 
PARVEEN KUMAR

DIVYA 
TALWANI(P)
,

OMP (I) 
(COMM)/1172/2023

KOTAK MAHINDRA BANK Vs 
BIMAL KUMAR YADAV

DIVYA 
TALWANI(P)
,

Execution 
(Comm)/180/2023

HDFC BANK LIMITED Vs 
SANTOSH KUMAR SHUKLA

SACHIN 
TOMAR(P),

Execution 
(Comm)/181/2023

HDFC BANK LTD Vs HARISH 
CHANDER

SUMIT 
AGARWAL(P
),

lawconnect@hotmail.com

OMP (I) 
(COMM)/1177/2023

IDFC FIRST BANK LTD Vs 
NIMAI MAL 9468

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1173/2023

IDFC FIRST BANK LTD Vs 
ROHIT SUBHASH 9102

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1174/2023

IDFC FIRST BANK LTD Vs 
RAVI TYAGI 2590

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1176/2023

IDFC FIRST BANK LTD Vs 
BAJRANGI ROAD CARRIER 
8378

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1175/2023

IDFC FIRST BANK LTD Vs 
INDERPAL KIRANSINGH 
5588

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1195/2023

IDFC FIRST BANK LTD Vs 
SALIM JAMALU 8607

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1191/2023

KOTAK MAHINDRA BANK Vs 
RIYAZUDIN

DIVYA 
TALWANI(P)
,



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
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Number

Date of 
Registration

16 SOUTH

9643646534 parv.mahajan007@gmail.com 02-06-2023 01.06.2023

9643646534 parv.mahajan007@gmail.com 02-06-2023 01.06.2023

9643646534 parv.mahajan007@gmail.com 02-06-2023 01.06.2023

9643646534 parv.mahajan007@gmail.com 02-06-2023 01.06.2023

9643646534 parv.mahajan007@gmail.com 02-06-2023 01.06.2023

9643646534 parv.mahajan007@gmail.com 02-06-2023 01.06.2023

CS (COMM)/334/2023 9910040471 02-06-2023 01.06.2023

CS (COMM)/333/2023 9540514959 lawcorps74@gmail.com 02-06-2023 01.06.2023

OMP (COMM)/35/2023 24319098 lawlinker46@yahoo.co.in 02-06-2023 01.06.2023

9643646534 parv.mahajan007@gmail.com 03-06-2023 02.06.2023

8285002845 03-06-2023 02.06.2023

8285002845 03-06-2023 02.06.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1192/2023

KOTAK MAHINDRA BANK Vs 
FRESH MILK 528

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1196/2023

KOTAK MAHINDRA BANK Vs 
BHURA BHURA 368

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1198/2023

KOTAK MAHINDRA BANK Vs 
UMESH KUMAR

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1197/2023

KOTAK MAHINDRA BANK Vs 
SOHANVEER 852

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1193/2023

KOTAK MAHINDRA BANK Vs 
MAHENDRA KUMAR JAT

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1194/2023

KOTAK MAHINDRA BANK Vs 
SATYAM

Parv 
Mahajan(P),

KEI INDUSTRIES LIMITED 
Vs SHAPOORJI PALLONJI 
AND COMPANY PRIVATE 
LIMITED

PRIYANKA 
GHORAWAT 
MS(P),

kohlisobti@gmail.com

MANOJ KUMAR GAUTAM Vs 
SUNWORLD RESIDENCY 
PRIVATE LIMITED

RAMESH 
CHAND(P),

PRIVE LUXURY LTD  Vs M/S 
AMBIANCE COMMERCIAL
 DEVELOPERS PVT  LTD

Sneh 
Somani(P),

OMP (I) 
(COMM)/1203/2023

KOTAK MAHINDRA BANK Vs 
JAGDEV SINGH

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1207/2023

IDFC FIRST BANK LTD Vs 
RAMU  BHAGWANDEEN 
9914

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1204/2023

IDFC FIRST BANK LTD Vs 
KULDEEP  KUMAR 1255

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

16 SOUTH

8285002845 03-06-2023 02.06.2023

8285002845 03-06-2023 02.06.2023

OMP (COMM)/36/2023 9810910312 03-06-2023 02.06.2023

8285002845 05-06-2023 03.06.2023

8285002845 05-06-2023 03.06.2023

8285002845 05-06-2023 03.06.2023

8285002845 05-06-2023 03.06.2023

8285002845 05-06-2023 03.06.2023

8285002845 05-06-2023 03.06.2023

8285002845 05-06-2023 03.06.2023

8285002845 05-06-2023 03.06.2023

8285002845 05-06-2023 03.06.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1205/2023

IDFC FIRST BANK LTD Vs 
SUSHEEL KUMAR MISHRA 
5162

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1206/2023

IDFC FIRST BANK LTD Vs 
SAGAR  INDERJEET 3874

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

M/S AEE ENGINEERS AND 
CONTACTORS AND ANR Vs 
IGNOU

MUKESH 
MOHAN(P),

info@rglawz.com

OMP (I) 
(COMM)/1215/2023

IDFC FIRST BANK LTD Vs 
SANJAY  KUMAR 2445

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1216/2023

IDFC FIRST BANK LTD Vs 
RAVI  RAM 0370

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1217/2023

IDFC FIRST BANK LTD Vs 
SHISHUPAL  SINGH 1095

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1218/2023

IDFC FIRST BANK LTD Vs 
NIRANJAN  HARDEV 7816

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1219/2023

IDFC FIRST BANK LTD Vs 
SONU  DILSHAD 6001

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1211/2023

IDFC FIRST BANK LTD Vs 
FARID  KIFAT 1848

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1212/2023

IDFC FIRST BANK LTD Vs 
RAHUL PRAKASHCHAND 
4595

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1222/2023

IDFC FIRST BANK LTD Vs 
NAVEEN  PAUDAR 2540

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1221/2023

IDFC FIRST BANK LTD Vs 
VAKEEL  AHMAD 6191

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

16 SOUTH

8285002845 05-06-2023 03.06.2023

8285002845 05-06-2023 03.06.2023

8285002845 05-06-2023 03.06.2023

CS (COMM)/344/2023 9873448030 snk6legis@gmail.com 05-06-2023 03.06.2023

CS (COMM)/346/2023 9810072439 06-06-2023 05.06.2023

9643646534 parv.mahajan007@gmail.com 06-06-2023 05.06.2023

OMP (COMM)/38/2023 9620983424 06-06-2023 05.06.2023

CS (COMM)/352/2023 9810717486 07-06-2023 06.06.2023

Misc DJ/93/2023 9871211544 08-06-2023 07.06.2023

CS (COMM)/361/2023 9810654154 08-06-2023 07.06.2023

CS (COMM)/362/2023 9711131164 08-06-2023 07.06.2023

8285002845 08-06-2023 07.06.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1213/2023

IDFC FIRST BANK LTD Vs 
ROHIT  KUMAR 8180

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1220/2023

IDFC FIRST BANK LTD Vs 
AMARESH  KARIMAN 5950

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1214/2023

IDFC FIRST BANK LTD Vs 
RAVI KUMAR BHATI 3350

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

PUNJAB NATIONAL BANK Vs 
URMILA PANDEY

MEENAKSHI 
KALRA(P),

AXIS BANK LTD Vs MAMTA 
GIRI

DHARAM 
DEV(P),

dladevlawassociates@gmail.com

OMP (I) 
(COMM)/1232/2023

KOTAK MAHINDRA BANK Vs 
SHAKEEL

DIVYA 
TALWANI(P)
,

MR F PAUCIDENT LOPEZ 
AND ANR Vs MS CITI 
FINANCIAL  CONSUMER 
FINANCE INDIA LTD

Vikhyat 
Oberoi(P),

vishnukumarr@vplegal.in

HARI CHAND DARA Vs 
DARA OPTICAL CO

AJAY 
KUMAR 
GUPTA(P),

lawyerajay@yahoo.com

M/S ISRANI BUILDWELL 
PVT LTD Vs NARESH KUMAR

RAJMANGAL 
KUMAR(P),

sarandparthnersllp@gamil.com

M/S NLMK INDIA SERVICE 
CENTER PVT LTD Vs POSCO 
POGGENAMP ELECTRICAL 
STEEL PVT LTD

RACHIT 
DEVGUN(P),

rachitdevgun@gmail.com

RIPPLES ENGINEERING PVT 
LTD Vs MKM ASSOCIATES

Aditya Vijay 
Kumar

aadityavk@gamil.com

OMP (I) 
(COMM)/1270/2023

HDFC BANK LTD Vs NEETA  
AGRAWAL 7773

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

16 SOUTH

8285002845 08-06-2023 07.06.2023

OMP (COMM)/40/2023 9999888432 09-06-2023 08.06.2023

CS (COMM)/369/2023 9818159221 advocate.suresh75@gmail.com 09-06-2023 08.06.2023

9999218400 brijeshchaudary86@gamilc.om 09-06-2023 08.06.2023

8285002845 09-06-2023 08.06.2023

8285002845 09-06-2023 08.06.2023

8285002845 09-06-2023 08.06.2023

8285002845 09-06-2023 08.06.2023

8285002845 09-06-2023 08.06.2023

CS (COMM)/370/2023 9999802592 aliquaisar110@gmail.com 09-06-2023 08.06.2023

17 SOUTH CS(COMM) 335/2023 9899585301 02.06.2023 25.04.2023

EX.(COMM) 185/2023 9650810426 03.06.2023 27.05.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1271/2023

HDFC BANK LTD Vs NEERA  
YADAV 8444

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

SUNNY CHAUDHARY Vs 
SHRI RAM TRANSPORT 
FINANCE

MANISH 
CHOUDHAR
Y(P),

advocaterakeshmalviya@gmail.co
m

STATE BANK OF INDIA Vs 
ROBIN KACHHAP

SURESH 
KUMAR(P),

Execution 
(Comm)/202/2023

ESPIRE RESORTS PVT LTD 
Vs TAKSHAKA INTERIORS 
PVT LTD

BRIJESH 
CHOWDHAR
Y(P),

OMP (I) 
(COMM)/1289/2023

HDFC BANK LTD Vs RUBYU  
RATHI 3841

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1290/2023

HDFC BANK LTD Vs 
BHARTENDU KUMAR SINHA 
9791

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1291/2023

HDFC BANK LTD Vs LOKESH 
HUKAM CHAND 0499

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1292/2023

HDFC BANK LTD Vs TARIF  
SARFUDDIN 6004

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1288/2023

HDFC BANK LTD Vs MANAV  
VAISH 5827

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

BANK OF BARODA Vs 
PRAVEEN KUMAR 
PROPRIETOR OF MESSERS 
TANNU TRADING COMPANY

QUAISAR 
ALI(P),

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

ICICI BANK LTD VS RAJ 
KUMAR BHATIA 

SHAILENDR
A BABBAR

BABBARSANDASSOCIATESICIC
I@GMAIL.COM

HDFC BANK LIMITED  VS 
ABELLA MOIRANGMAYUM

MANISH 
VERMA 

MSVERMACHAMBERS@GMAIL
.COM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
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Advocate 
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Number

Date of 
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17 SOUTH

EX.(COMM) 186/2023 9310707170 INFO@DSNLEGAL.COM 03.06.2023 29.05.2023

EX.(COMM) 187/2023 ARPIT JAIN 9411162842 ADVARPITJAIN@GMAIL.COM 03.06.2023 03.06.2023

EX.(COMM) 188/2023 9911315304 05.06.2023 02.06.2023

CS(COMM) 345/2023 S.K.BANSAL 9650682928 05.06.2023 03.06.2023

EX.(COMM) 189/2023 991100651 05.06.2023 15.09.2022

EX.(COMM) 190/2023 991100651 05.06.2023 06.09.2022

OMP(COMM) 37/2023 9739046560 05.06.2023 05.06.2023

9958726491 06.06.2023 19-05-2023

9958726491 06.06.2023 19-05-2023

9958726491 06.06.2023 20-05-2023

9958726491 06.06.2023 22-05-2023

CS COMM- 347/2023 9818823289 06.06.2023 02-06-2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

KELLTON  TECH SOLUTIONS 
VS CASA2 STAYS PVT LTD 

RAKESH 
KUMAR 

WELLBE HEALTHCARE VS 
FOCUS IMAGING AND 
RESEARCH

SHIVANIK ARJUN VS 
ARUNDHATI KHANNA

MUNEESH 
GUMBER

ASCENTLAWFIRM@GMAIL.CO
M

BULGARI SPA VS ASHOK 
KUMAR

RISHI@UNITEDANDUNITED.C
OM

KOTAK MAHINDRA VS 
MAHVIR RAM 

ROHIT 
BOHRA

ROHIT@BAMBHAANANDNAN
DAN.IN

KOTAK MAHINDRA VS 
KULDEEP TALWAR

ROHIT 
BOHRA

ROHIT@BAMBHAANANDNAN
DAN.IN

YOGESH DAVANGERE 
ADVEAPPA VS PNB 
HOUSING FINANCE

SAKET 
GOGIA 

SAKETGOGIA@LAWTTITUDE.C
OM

OMP I COMM-1234/2023-  TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
AATISH SINGH

RAJESH 
JHANGRA

jangraadvocate@gmail.com

OMP I COMM – 
1235/2023

     TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
PRADEEP KUMAR PATHAK

RAJESH 
JHANGRA

jangraadvocate@gmail.com

OMP I COMM- 
1236/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
AMARJIT SINGH JADON

RAJESH 
JHANGRA

jangraadvocate@gmail.com

OMP I COMM- 
1237/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD VS 
MANIK KISAN SATPUTE

RAJESH 
JHANGRA

jangraadvocate@gmail.com

 AAROGYA INNOVATIONS 
PVT LTD VS ASHOK KUMAR 
& ORS

NAGESHWA
R KUMHAR

info@deyandkumhar.com
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17 SOUTH

9871131856 sidiyer94@gamil.com 06.06.2023 3-06-2023

CS (COMM)/348/2023 9999968277 HARDIKBEDI20@GMAIL.COM 06.06.2023 05.06.2023

9997083039 advrahul93@gmail.com 06.06.2023 5-6-2023

EX.(COMM) 201/2023 NOT PROVIDED 08.06.2023 27.05.2023

CS COMM- 364/2023 9654926809 ANUPAMJSINGH@GMAIL.COM 08.06.2023 03.06.2023

CS COMM- 363/2023 9873706792 08.06.2023 03.06.2023

CS COMM- 367/2023 9873706792 08.06.2023 03.06.2023

8285002845 08.06.2023 05.06.2023

8285002845 08.06.2023 05.06.2023

8285002845 08.06.2023 05.06.2023

8285002845 08.06.2023 05.06.2023

8285002845 08.06.2023 05.06.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

OMP I COMM – 
1233/2023

SHARE SAMADHAN LTD VS 
RAVINDRA KAYTAL

SIDDHARTH
A IYER

CENTRAL BANK OF INDIA 
VS BRIOSO VENTURE

HARDIK 
BEDI 

omp  comm- 39/2023 BINTU SINGH VS 
MAHINDRA & MAHINDRA 
FINANCE SERVICES LTD

RAHUL 
KUMAR 

AAPKA HUMDUM SOLUTION 
VS ARVIND KUMAR

YATIKA 
CHAUDHAR
Y 

NOT 
PROVIDED 

AXIS BANK VS RAJESH 
KUMAR 

ANUPAM 
SINGH

CANARA BANK VS PREETI 
JAIN

RITU 
MISHRA

RITUMISHRA.ADVOCATE@GM
AIL.COM

CANARA BANK VS 
SUKHVINDER SINGH

RITU 
MISHRA

RITUMISHRA.ADVOCATE@GM
AIL.COM

OMP(I) 
(COMM)1286/2023

IDFC FIRST BANK VS 
CHANDRA KANT

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I) 
(COMM)1285/2023

IDFC FIRST BANK VS BITTU 
BRIJ

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I) 
(COMM)1284/2023

ICICI BANK LTD VS ASIF 
BUDDHU KHAN

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I) 
(COMM)1283/2023

ICICI BANK LTD VS BHARAT 
BALI

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP(I) 
(COMM)1287/2023

IDFC FIRST BANK VS 
DHEERAJ KUMAR YADAV

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M
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17 SOUTH

CS COMM- 368/2023 ANUJ JAIN 9310643421 ANUJJAIN60@GMAIL.COM 08.06.2023 02.05.2023

OMP (COMM.)/42/2023 N/A N/A 09.06.2023 27.02.2023

Misc DJ/96/2023 N/A N/A 09.06.2023 26.05.2023

Misc DJ/97/2023 N/A N/A 09.06.2023 17.03.2023

N/A N/A 09.06.2023 06.04.2023

N/A N/A 09.06.2023 02.06.2023

N/A N/A 09.06.2023 02.06.2023

N/A N/A 09.06.2023 27.05.2023

N/A N/A 09.06.2023 27.05.2023

N/A N/A 09.06.2023 24.05.2023

N/A N/A 09.06.2023 24.05.2023

N/A N/A 09.06.2023 23.05.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

SIDMAN INDUSTRIES VS 
AARPEE LOGISTRICS

SHRI SUNIL SINGH Vs 
KOTAK MAHINDRA PRIME 
LTD.

PHYSICAL 
FILE NOT 
RECIEVED

NITIN KAPOOR Vs HDFC 
BANK LTD

PHYSICAL 
FILE NOT 
RECIEVED

SHAILESH SINGH 
PROPRIETOR M/S 
WESOURCE Vs M/S KBPL 
INFRASTRUCTURE PVT LTD

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/203/2023

M/S KOTAK MAHINDRA 
BANK LTD. Vs 
GURPREETESH SINGH 
MAINI

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/204/2023

HDFC BANK LTD Vs MANISH 
BHARDWAJ

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/205/2023

HDFC BANK LTD Vs MOHIT 
KUMAR KAIN

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/206/2023

KOTAK MAHINDRA PRIME 
LTD. Vs CONCERTBOOST 
EVENTS PVT LTD

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/208/2023

RULOANS DISTRIBUTION 
SERVICES PRIVATE 
LIMITED Vs OXYZO 
FINANCIAL SERVICES 
PRIVATE LIMITED

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/209/2023

HDFC BANK LTD Vs 
RICHARD KISKU

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/210/2023

HDFC BANK LTD Vs AJAY 
KUMAR VERMA

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/211/2023

MEENA TANWAR SOLE 
PROPRIETOR OF JBM 
CONSUTRUCTIONS CO. Vs 
MUNICIPAL CORPORATION 
OF DELHI

PHYSICAL 
FILE NOT 
RECIEVED
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17 SOUTH

N/A N/A 09.06.2023 12.05.2023

N/A N/A 09.06.2023 12.04.2023

N/A N/A 09.06.2023 13.02.2023

N/A N/A 09.06.2023 17.01.2023

N/A N/A 09.06.2023 17.01.2023

N/A N/A 09.06.2023 17.01.2023

N/A N/A 09.06.2023 25.11.2022

N/A N/A 09.06.2023 10.10.2022

N/A N/A 09.06.2023 10.10.2022

N/A N/A 09.06.2023 10.10.2022

N/A N/A 09.06.2023 10.10.2022

N/A N/A 09.06.2023 30.09.2022

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

Execution 
(Comm.)/212/2023

KOTAK MAHINDRA PRIME 
LTD. Vs VARSHA R

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/215/2023

HDB FINANCIAL SERVICES 
Vs ANURAG KUMAR

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/217/2023

M/S EQUITAS SMALL 
FINANCE BANK LTD. Vs 
DILEEP CHAUHAN

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/218/2023

HDB FINANCIAL SERVICES 
Vs HARISH KUMAR

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/219/2023

HDB FINANCIAL SERVICES 
Vs MOHAN DEI

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/220/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD. Vs 
DVIJENDRA KUMAR SINGH

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/221/2023

KOTAK MAHINDRA PRIME 
LTD. Vs SUNIL S/O TRILOK 
CHAND

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/222/2023

AXIS BANK LTD Vs 
SUSHANT KUMAR THAKUR

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/223/2023

AXIS BANK LTD Vs RAJU 
KUMAR SHARMA

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/224/2023

AXIS BANK LTD Vs RISHI 
RAJ SOOD

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/225/2023

AXIS BANK LTD Vs KARAN  
SINGH

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/226/2023

AXIS BANK LTD Vs SONU  
KUMAR

PHYSICAL 
FILE NOT 
RECIEVED
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17 SOUTH

N/A N/A 09.06.2023 30.09.2022

N/A N/A 09.06.2023 30.09.2022

N/A N/A 09.06.2023 30.09.2022

N/A N/A 09.06.2023 04.08.2022

N/A N/A 09.06.2023 03.08.2022

N/A N/A 09.06.2023 10.05.2022

N/A N/A 09.06.2023 06.04.2022

CS (COMM)/371/2023 9873706792 09.06.2023 09.06.2023

CS (COMM)/372/2023 9718443188 09.06.2023 06.06.2023

CS (COMM)/373/2023 R.K.SINHA 9811255573 09.06.2023 06.06.2023

CS (COMM)/374/2023 9899408618 09.06.2023 05.06.2023

CS (COMM)/375/2023 9407223688 09.06.2023 01.06.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

Execution 
(Comm.)/227/2023

AXIS BANK LTD Vs NIMA 
THENDUP BHUTIA

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/228/2023

AXIS BANK LTD Vs PARAG  
DILWARIA

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/229/2023

AXIS BANK LTD Vs 
PRIYANKA THUKRAL

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/230/2023

AXIS BANK LTD Vs RUBAL 
VERMA

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/231/2023

AXIS BANK LTD Vs IMRAN 
KHAN

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/232/2023

KOTAK MAHINDRA PRIME 
LTD. Vs SUNIL

PHYSICAL 
FILE NOT 
RECIEVED

Execution 
(Comm.)/233/2023

M/S KOTAK MAHINDRA 
BANK LTD. Vs ANAND  
HANDA

PHYSICAL 
FILE NOT 
RECIEVED

CANARA BANK Vs RAM 
KUMAR AND ANR

RITU 
MISHRA

RITUMISHRA.ADVOCATE@GM
AIL.COM

KRATO HEALTHCARE INDIA 
PVT. LTD. Vs ESI HOSPITAL

VASEEM 
MIAN

VASEEM.LAW2002@GMAIL.CO
M

STATE BANK OF INDIA Vs 
M/S KALAWATI 
ENTERPRISES THROUGH 
ITS PROPRIETOR AMIT 
DUBEY

ADVOCATESINHA@REDIFFMA
IL.COM

STATE BANK OF INDIA Vs 
SIBIN THOMAS

SHALINI 
UPADHYAY

SHALINIADVOCATE@GMAIL.C
OM

IFFCO MC CROP SCIENCE 
PRIVATE LIMITED Vs 
RECKON CROP CARE 
KOMPALLY THROUGH ITS 
PARTNER MR. BANDI 
PRAVEEN KUMAR

SHUBHAM 
SAIGAL

SUBHAMSAIGAL06@GMAIL.CO
M
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CS (COMM)/377/2023 9407223688 09.06.2023 01.06.2023

CS (COMM)/378/2023 9407223688 09.06.2023 01.06.2023

CS (COMM)/384/2023 N/A N/A 09.06.2023 01.04.2023

CS (COMM)/386/2023 N/A N/A 09.06.2023 17.03.2023

CS (COMM)/388/2023 N/A N/A 09.06.2023 24.11.2022

CS (COMM)/389/2023 N/A N/A 09.06.2023 21.11.2022

CS (COMM)/392/2023 N/A N/A 09.06.2023 20.08.2022

CS (COMM)/393/2023 N/A N/A 09.06.2023 08.07.2022

CS (COMM)/394/2023 N/A N/A 09.06.2023 01.07.2022

CS (COMM)/395/2023 N/A N/A 09.06.2023 02.06.2022

8285002845 09.06.2023 09.06.2023

N/A N/A 09.06.2023 09.06.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

IFFCO MC CROP SCIENCE 
PRIVATE LIMITED Vs 
LAKSHMI FERTILISERS 
THROUGH ITS PARTNER 
MANDAVA 
SURYANARAYANA

SHUBHAM 
SAIGAL

SUBHAMSAIGAL06@GMAIL.CO
M

IFFCO MC CROP SCIENCE 
PRIVATE LIMITED Vs 
JAUGALU AGRO 
FERTILIZER THROUGH ITS 
PROPRIETOR ABINASH 
DAIMARI

SHUBHAM 
SAIGAL

SUBHAMSAIGAL06@GMAIL.CO
M

RANJEET KUMAR SINGH Vs 
ZHAGENDER YADAV

PHYSICAL 
FILE NOT 
RECIEVED

MR. AMIT MEHTA Vs MR. 
ROMIL KURYA

PHYSICAL 
FILE NOT 
RECIEVED

UNION BANK OF INDIA Vs 
AVROLI GARMENTS AND 
ANRTHROUGH ITS 
PROPRIETOR ASHWINI 
GAJANAN WASE

PHYSICAL 
FILE NOT 
RECIEVED

MS. MODERN WUDTECH 
INDUSTRIES Vs MS. 
SIMPLEX 
INFRASTRUCTURES LTD.

PHYSICAL 
FILE NOT 
RECIEVED

BIOMEDICON SERVICES I 
PVT LTD Vs ALLIANCE 
BIOMEDICA PVT LTD AND 
ANR

PHYSICAL 
FILE NOT 
RECIEVED

AMRIT KUMAR Vs MG 
PREMIUM LTD

PHYSICAL 
FILE NOT 
RECIEVED

SANJAY GUPTA Vs FOCUS 
IMAGING AND RESEARCH 
CENTRE PRIVATE LIMITED

PHYSICAL 
FILE NOT 
RECIEVED

IDBI BANK LIMITED Vs 
NASEEM AHMED

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1293/2023

HDFC BANK LTD Vs 
SATHISH  KV

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1294/2023

HDFC BANK LTD Vs GOVIND 
 SUKHLAL 1851

PHYSICAL 
FILE NOT 
RECIEVED



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

17 SOUTH

N/A N/A 09.06.2023 05.06.2023

N/A N/A 09.06.2023 05.06.2023

N/A N/A 09.06.2023 05.06.2023

8285002845 09.06.2023 05.06.2023

9643646534 09.06.2023 03.06.2023

N/A N/A 09.06.2023 29.05.2023

8285002845 09.06.2023 03.06.2023

8285002845 09.06.2023 03.06.2023

9643646534 09.06.2023 03.06.2023

9643646534 09.06.2023 03.06.2023

9643646534 09.06.2023 03.06.2023

N/A N/A 09.06.2023 03.06.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

OMP (I) 
(COMM.)/1295/2023

IDFC FIRST BANK LTD Vs 
MOHD  CHAND 6599

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1296/2023

IDFC FIRST BANK LTD Vs 
MADHYAM KUMAR SINGH 
6967

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1297/2023

IDFC FIRST BANK LTD Vs 
HARVIR  SINGH 3817

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1298/2023

IDFC FIRST BANK LTD Vs 
GUDDU KUMAR 1392

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1299/2023

KOTAK MAHINDRA BANK Vs 
RAMKARAN YADAV

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1300/2023

IDFC FIRST BANK LTD Vs 
MANISH  NAGAR 8073

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1301/2023

IDFC FIRST BANK LTD Vs 
MD  SAFIK 8700

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1302/2023

IDFC FIRST BANK LTD Vs 
PAPPU  LALA 0410

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1303/2023

KOTAK MAHINDRA BANK Vs 
NAVEEN JAIN

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1304/2023

KOTAK MAHINDRA BANK Vs 
GAURAV TIWARI

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1305/2023

KOTAK MAHINDRA BANK Vs 
ANIL KUMAR 660

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1306/2023

IDFC FIRST BANK LTD Vs 
ABHISHEK  UMESH 8187

PHYSICAL 
FILE NOT 
RECIEVED



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

17 SOUTH

N/A N/A 09.06.2023 03.06.2023

N/A N/A 09.06.2023 03.06.2023

8285002845 09.06.2023 02.06.2023

N/A N/A 09.06.2023 02.06.2023

N/A N/A 09.06.2023 02.06.2023

N/A N/A 09.06.2023 02.06.2023

N/A N/A 09.06.2023 02.06.2023

8285002845 09.06.2023 01.06.2023

8285002845 09.06.2023 01.06.2023

8285002845 09.06.2023 01.06.2023

8285002845 09.06.2023 01.06.2023

8285002845 09.06.2023 01.06.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

OMP (I) 
(COMM.)/1307/2023

IDFC FIRST BANK LTD Vs 
SHARUKH  MANSOORI 2464

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1308/2023

IDFC FIRST BANK LTD Vs 
VAKEEL  JAMEEL 0033

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1309/2023

IDFC FIRST BANK LTD Vs 
VIKAS NETRAPALSINGH 
0168

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1310/2023

KOTAK MAHINDRA BANK Vs 
AJAD

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1311/2023

KOTAK MAHINDRA BANK Vs 
ALATAF HANDLOOM

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1312/2023

KOTAK MAHINDRA BANK Vs 
SUNEEL

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1313/2023

IDFC FIRST BANK LTD Vs 
VISHNU KUMAR 5381

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1314/2023

IDFC FIRST BANK LTD Vs 
AAMIR NIJAMUDDIN 7987

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1315/2023

IDFC FIRST BANK LTD Vs R S 
LOGISTICS 3260

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1316/2023

IDFC FIRST BANK LTD Vs 
SHAHID KHAN 8264

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1317/2023

IDFC FIRST BANK LTD Vs 
SARITA BITTU 3211

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1318/2023

IDFC FIRST BANK LTD Vs 
YASH MOTORS AND 
TRANSPORTS 6354

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

17 SOUTH

9643646534 09.06.2023 01.06.2023

9643646534 09.06.2023 01.06.2023

9643646534 09.06.2023 01.06.2023

8285002845 09.06.2023 01.06.2023

N/A N/A 09.06.2023 01.06.2023

8285002845 09.06.2023 30.05.2023

N/A N/A 09.06.2023 30.05.2023

N/A N/A 09.06.2023 29.05.2023

N/A N/A 09.06.2023 29.05.2023

N/A N/A 09.06.2023 29.05.2023

8285002845 09.06.2023 29.05.2023

8285002845 09.06.2023 29.05.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

OMP (I) 
(COMM.)/1319/2023

KOTAK MAHINDRA BANK Vs 
MK ROADLINES 720

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1320/2023

KOTAK MAHINDRA BANK Vs 
ARWINDER SINGH

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1321/2023

KOTAK MAHINDRA BANK Vs 
MONU KUMAR

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1322/2023

IDFC FIRST BANK LTD Vs 
SHREE BALAJI TRADING CO 
3588

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1323/2023

IDFC FIRST BANK LTD Vs 
SHIVAM RAJKUMAR 3566

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1324/2023

HDFC BANK LTD Vs NEETU  
BINDAL 3038

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1325/2023

HDFC BANK LTD Vs VINEET 
YADAV

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1326/2023

HDFC BANK LTD Vs AZHAR 
7590

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1327/2023

HDFC BANK LTD Vs MANISH 
 TANGAR 8902

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1328/2023

HDFC BANK LTD Vs 
HEMANT KUMAR NISHAD 
6395

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1329/2023

HDFC BANK LTD Vs MANSI 
ARORA

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1330/2023

HDFC BANK LTD Vs AKHIL  
SHARMA 6620

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

17 SOUTH

8285002845 09.06.2023 29.05.2023

N/A N/A 09.06.2023 27.05.2023

N/A N/A 09.06.2023 25.05.2023

8285002845 09.06.2023 25.05.2023

9643646534 09.06.2023 23.05.2023

9643646534 09.06.2023 23.05.2023

N/A N/A 09.06.2023 23.05.2023

AXIS BANK Vs RAJ KUMAR 9873347330 09.06.2023 22.05.2023

N/A N/A 09.06.2023 22.05.2023

9643646534 09.06.2023 20.05.2023

9643646534 09.06.2023 20.05.2023

9643646534 09.06.2023 20.05.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

OMP (I) 
(COMM.)/1331/2023

HDFC BANK LTD Vs PAWAN  
NAGAR 6731

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1332/2023

HDFC BANK LTD Vs RAKESH 
KUMAR OJHA 4056

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1333/2023

YES BANK LTD Vs ANOOP 
KUMAR 8710

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1334/2023

YES BANK LTD Vs RAM 
PRAKASH 9909

SANJEEV 
PATHAK

LITIGATION@SRCSLEGAL.CO
M

OMP (I) 
(COMM.)/1335/2023

KOTAK MAHINDRA BANK Vs 
SIKANDAR AZAM

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1337/2023

KOTAK MAHINDRA BANK Vs 
RAMESH CHANDRA SAINI

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1340/2023

YES BANK LTD Vs JAI 
BHAGWAN 1987

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1341/2023

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHO
O.COM

OMP (I) 
(COMM.)/1342/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
ABHINAB KALITA

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1343/2023

KOTAK MAHINDRA BANK Vs 
RANAPRATAP SINGH

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1345/2023

KOTAK MAHINDRA BANK Vs 
SHIVENDRA KUMAR

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1346/2023

KOTAK MAHINDRA BANK Vs 
SHAMSHAD ALI

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

17 SOUTH

9643646534 09.06.2023 20.05.2023

9643646534 09.06.2023 20.05.2023

9873347330 09.06.2023 18.05.2023

N/A N/A 09.06.2023 18.05.2023

N/A N/A 09.06.2023 18.05.2023

9873347330 09.06.2023 17.05.2023

N/A N/A 09.06.2023 17.05.2023

9013493108 09.06.2023 09.05.2023

N/A N/A 09.06.2023 06.05.2023

9013493108 09.06.2023 06.05.2023

9013493108 09.06.2023 06.05.2023

9013493108 09.06.2023 06.05.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

OMP (I) 
(COMM.)/1348/2023

KOTAK MAHINDRA BANK Vs 
NAFEESULLA KHAN

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1350/2023

KOTAK MAHINDRA BANK Vs 
VIRENDRA SINGH

PARV 
MAHAJAN

PARV.MAHAJAN007@GMAIL.C
OM

OMP (I) 
(COMM.)/1351/2023

AXIS BANK LTD Vs 
DHARMCHAND

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHO
O.COM

OMP (I) 
(COMM.)/1352/2023

YES BANK LTD Vs PARDEEP 
KUMAR 0954

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1353/2023

AXIS BANK LTD Vs 
RAJKUMAR GURJAR

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1354/2023

KOTAK MAHINDRA BANK 
LTD Vs AMEEK AHMAD

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHO
O.COM

OMP (I) 
(COMM.)/1355/2023

KOTAK MAHINDRA BANK Vs 
DEVMANI PARJAPATI

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1356/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
PARDEEP SHARMA

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.C
OM

OMP (I) 
(COMM.)/1357/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
VILAS KISAN RASAL

PHYSICAL 
FILE NOT 
RECIEVED

OMP (I) 
(COMM.)/1358/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
NANA SADASHIV WAGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.C
OM

OMP (I) 
(COMM.)/1360/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
AMIT SINGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.C
OM

OMP (I) 
(COMM.)/1361/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
JAKIR HUSSAIN

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.C
OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

17 SOUTH

9013493108 09.06.2023 06.05.2023

N/A N/A 09.06.2023 02.05.2023

18 South 9818715666 01-06-2023 26.05.2023

CS (COMM)/332/2023 9212406100 01-06-2023 03.03.2023

CS (COMM)/331/2023 9891101198 ramanrishi786@gmail.com 01-06-2023 03.03.2023

9311851166 02-06-2023 27.05.2023

CS (COMM)/336/2023 9871907794 not given 02-06-2023 31.05.2023

Misc DJ/90/2023 9911125245 02-06-2023 01.06.2023

Misc DJ/89/2023 9911125245 02-06-2023 01.06.2023

CS (COMM)/349/2023 8700759584 06-06-2023 05.06.2023

CS (COMM)/354/2023 9873706792 07-06-2023 02.06.2023

8285002845 07-06-2023 06.06.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

OMP (I) 
(COMM.)/1363/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BHANU PRATAP

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1@GMAIL.C
OM

OMP (I) 
(COMM.)/1365/2023

KOTAK MAHINDRA BANK Vs 
ANKAJ KUMAR

PHYSICAL 
FILE NOT 
RECIEVED

SH. SANDEEP 
YADAV

Execution 
(Comm)/182/2023

MANOJ NARANG Vs M/S MGI 
INFRA PRIVATE LTD

Rahul 
Sood(P),

advocate_rahul@gmail.com

SAGAR RATNA 
RESTAURANTS PVT LTD Vs 
RATNA SAGAR 
HOSPITALITY

DEEPAK 
KUMAR 
MAHAPATR
A(P),

deepmace@gmail.com

M/S DELTA ON SYSTEM Vs 
GAUTAM HELTHCARE

RAMAN 
RISHI 
BHARDWAJ(
P),

Execution 
(Comm)/184/2023

HDFC BANK LTD Vs 
YASHOVARDHAN GODHA

AMITA 
KUMARI(P),

gurmeet@gbalawoffices.com

EXSOL ENERGY SYSTEM Vs 
NARAIURAN CONTROLS 
INDIA PVT LTD

RAJESH 
KUMAR(P),

RAKESH SHARMA Vs 
CANARA BANK

RAKESH 
SHARMA(P),

advocaterakeshsharma2006@gm
ail. com 

PREETI SHARMA Vs 
CANARA BANK

RAKESH 
SHARMA(P),

advocaterakeshsharma2006@gm
ail. com 

CANARA BANK Vs M/S 
BHASKAR ROADLINES AND 
ORS

advocate 
madhu 
tanwar(P),

advacatemathutalwar@gmail.com

CANARA BANK Vs 
SHUBHAM JAIN

RITU 
SHARMA(P),

Ritumishra.advocate@gmail.com

OMP (I) 
(COMM)/1241/2023

IDFC FIRST BANK LTD Vs 
PRAVIN KUMAR 3533

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

18 South

8285002845 07-06-2023 06.06.2023

8285002845 07-06-2023 06.06.2023

8285002845 07-06-2023 06.06.2023

8285002845 07-06-2023 06.06.2023

9810508115 08-06-2023 06.06.2023

9958683230 naveenk101@gmail.com 08-06-2023 29.04.2023

9311022102 08-06-2023 14.02.2023

8285002845 08-06-2023 23.01.2023

8285002845 08-06-2023 24.05.2023

8285002845 08-06-2023 29.05.2023

8285002845 08-06-2023 29.05.2023

8285002845 08-06-2023 29.05.2023

SH. SANDEEP 
YADAV

OMP (I) 
(COMM)/1242/2023

IDFC FIRST BANK LTD Vs 
SUNIL KUMAR 3465

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1238/2023

IDFC FIRST BANK LTD Vs 
BAISLAINFRADEVELOPERS
PVTLTD 7384

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1240/2023

IDFC FIRST BANK LTD Vs 
AARTI  KUMARI 3521

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1239/2023

IDFC FIRST BANK LTD Vs 
NAVIN  RAN 6057

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

Execution 
(Comm)/199/2023

SBI CARDS AND 
PAYMENTSSERVICES 
LIMITED Vs NADEEM 
AHMAD

SANJAY 
KUMAR 
SINGH(P),

legumassociates@gmail.com

Execution 
(Comm)/198/2023

HDFC BANK LTD Vs 
RAMESH JHA

MANISHA 
BARUAH(P),

Execution 
(Comm)/197/2023

HDFC BANK LTD Vs SHOKIN 
ALI

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

Execution 
(Comm)/196/2023

HDFC BANK LTD Vs PANKAJ 
SHARMA

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

Execution 
(Comm)/200/2023

HDFC BANK LTD Vs 
DILSHAD AHMED

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1282/2023

YES BANK LTD Vs ANITA 
GAJRAJ 5566

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1281/2023

HDFC BANK LTD Vs ROHIT 
RAKESH KUMAR 3793

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1279/2023

IDFC FIRST BANK LTD Vs 
BIJENDRA NETRAPAL 4171

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

18 South

8285002845 08-06-2023 29.05.2023

8285002845 08-06-2023 29.05.2023

8285002845 08-06-2023 29.05.2023

8285002845 08-06-2023 29.05.2024

8285002845 08-06-2023 29.05.2024

8285002845 08-06-2023 29.05.2024

8285002845 08-06-2023 29.05.2025

8285002845 08-06-2023 29.05.2025

8285002845 08-06-2023 29.05.2025

9873347330 08-06-2023 02.06.2023

ARB A(COMM)/3/2023 9810769286 08-06-2023 08.06.2023

CS (COMM)/366/2023 9650682928 08-06-2023 08.06.2023

SH. SANDEEP 
YADAV

OMP (I) 
(COMM)/1276/2023

IDFC FIRST BANK LTD Vs 
RISHIPAL KUNDANLAL 
2908

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1265/2023

IDFC FIRST BANK LTD Vs 
UMESH GIRI 0209

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1278/2023

IDFC FIRST BANK LTD Vs 
SAROJ GHANSHYAM 1642

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1266/2023

IDFC FIRST BANK LTD Vs 
SAURABH CHAUHAN 6915

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1275/2023

IDFC FIRST BANK LTD Vs 
VISHAL SHYAMDAS 0872

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1267/2023

IDFC FIRST BANK LTD Vs 
SHABUDDIN 
DEENMOHAMMAD 1644

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1268/2023

IDFC FIRST BANK LTD Vs 
NEERU MANVIRSINGH 2010

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1269/2023

IDFC FIRST BANK LTD Vs 
MANGLA PRASAD 6466

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1262/2023

IDFC FIRST BANK LTD Vs 
ANAS  SALIM 0598

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1263/2023

IDFC FIRST BANK LIMITED 
Vs SAHIL BHARDWAJ

MAYANK 
MAHAJAN(P
),

mayank_mahajan05@yahoo.com

NILU SUMAN AND ANR Vs 
INDIA SHELTER FINANCE 
CORPORATION LTD

AVANISH 
KUMAR(P),

avanishkumar@bsklegal.org 

PRITI SACHDEVA 
PROPRIETOR JUGAL 
BAKERS Vs KGF BAKERS

SHRAVAN 
KUMAR 
BANSAL(P),

unitedmark@unitedandunited.co
m



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

18 South

8285002845 08-06-2023 08.06.2023

8285002845 08-06-2023 08.06.2023

CS (COMM)/365/2023 9811786067 not given 08-06-2023 24.11.2022

8285002845 08-06-2023 08.06.2023

8285002845 08-06-2023 08.06.2023

9643646634 parv.mahajan007@gmail.com 08-06-2023 08.06.2023

9643646634 parv.mahajan007@gmail.com 08-06-2023 08.06.2023

9643646634 parv.mahajan007@gmail.com 08-06-2023 08.06.2023

9643646634 parv.mahajan007@gmail.com 08-06-2023 08.06.2023

9643646634 parv.mahajan007@gmail.com 08-06-2023 08.06.2023

8285002845 08-06-2023 08.06.2023

8285002845 08-06-2023 08.06.2023

SH. SANDEEP 
YADAV

OMP (I) 
(COMM)/1253/2023

HDFC BANK LTD Vs HARSH  
RANA 0434

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1254/2023

HDFC BANK LTD Vs SAI 
KRIPA FINANCE 6973

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

UNION BANK OF INDIA Vs 
MR AJIT

SWEETY  
SOOD(P),

OMP (I) 
(COMM)/1280/2023

IDFC FIRST BANK LTD Vs 
SASHI KUMAR 6508

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1277/2023

IDFC FIRST BANK LTD Vs 
SAGAR SHRIPAL 2992

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1264/2023

KOTAK MAHINDRA BANK Vs 
HRS CHEMICALS

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1261/2023

KOTAK MAHINDRA BANK Vs 
SHAMBHU MAHTO

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1260/2023

KOTAK MAHINDRA BANK Vs 
SOHANVEER 390

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1256/2023

KOTAK MAHINDRA BANK Vs 
RAJESH KUMAR MISHRA

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1258/2023

KOTAK MAHINDRA BANK Vs 
NAVEEN JAIN

DIVYA 
TALWANI(P)
,

OMP (I) 
(COMM)/1259/2023

IDFC FIRST BANK LTD Vs 
GOPAL  RAMA 9378

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1255/2023

IDFC FIRST BANK LTD Vs 
SAGAR  KUMAR 1719

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

18 South

8285002845 08-06-2023 08.06.2023

CS (COMM)/391/2023 9899474884 09-06-2023 02.01.2023

CS (COMM)/390/2023 9811015744 09-06-2023 12.01.2023

78382377587 09-06-2023 27.04.2023

78382377587 09-06-2023 27.04.2023

CS (COMM)/387/2023 9818030800 09-06-2023 12.05.2023

9811252038 09-06-2023 17.05.2023

CS (COMM)/385/2023 9350221670 09-06-2023 20.05.2023

CS (COMM)/376/2023 9999053414 not given 09-06-2023 23.05.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

SH. SANDEEP 
YADAV

OMP (I) 
(COMM)/1257/2023

IDFC FIRST BANK LTD Vs 
SARVJEET  NIWAS 2253

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

SANJEEV GUPTA Vs 
JUVENILE 
INFRASTRUCTURE PVT LTD

SHUBHAM 
GUPTA(P),

amitg.advocate@gmail.com

RAMKESH MEENA Vs 
TEJRAM

LALIT 
KUMAR 
VERMA(P),

lkverma.associates@gmail.com

Execution 
(Comm)/207/2023

FEDBANK FINANCIAL 
SERVICES LIMITED Vs 
HARMONY KB

ANANJAY 
SINGH(P),

mohitgadkariandco@gmail.com

Execution 
(Comm)/234/2023

M/S FEDBANK FUNANCIAL 
SERVICES LTD Vs SANJEEV 
KUMAR GUPTA

ANANJAY 
SINGH(P),

mohitgadkariandco@gmail.com

ICICI BANK Vs MANZOOR 
AHMAD

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

Execution 
(Comm)/216/2023

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD Vs BHUDEV 
PRAKSH

RAVI 
SHANKAR 
GARG(P),

advocatersgarg@gmail.com

UNION BANK OF INDIA Vs 
PAMMI BEGUM 
PROPRIETOR OF MESSERS 
PAMMI BEGUM DRY 
CLEANERS

QUAISAR 
ALI(P),

cosultdaanish@gmail.com

PARAMPREET SINGH 
AHUJA Vs COFFEE DAY 
GLOBAL LTD

DHARMEND
ER 
SHARMA(P),

OMP (I) 
(COMM)/1367/2023

YES BANK LTD Vs AAKASH 
SHARMA 2233

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1366/2023

YES BANK LTD Vs YASEEN 
SAIFI 4099

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1362/2023

YES BANK LTD Vs LOVE 
SHARMA 3076

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

18 South

8285002845 09-06-2023 09.06.2023

9811452022 09-06-2023 27.05.2023

8285002845 09-06-2023 09.06.2023

9958683230 naveenk101@gmail.com 09-06-2023 30.05.2023

CS (COMM)/383/2023 9407233688 shubhamsainal06@gmail.com 09-06-2023 09.06.2023

CS (COMM)/382/2023 9810654154 09-06-2023 08.06.2023

CS (COMM)/381/2023 ASHA PAWAR Vs GANESH 9818332432 09-06-2023 08.06.2023

CS (COMM)/380/2023 9868503030 09-06-2023 09.06.2023

CS (COMM)/379/2023 9910206718 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

SH. SANDEEP 
YADAV

OMP (I) 
(COMM)/1364/2023

YES BANK LTD Vs ANAND 
MISHRA 6073

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

Execution 
(Comm)/214/2023

HDFC BANK LTD Vs NAAZ 
KHAN

ANISH 
BHOLA(P),

anish_bhola17@yahoo.com

OMP (I) 
(COMM)/1359/2023

YES BANK LTD Vs HASAM 
KHURSHID AHMED

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

Execution 
(Comm)/213/2023

HDFC BANK LTD Vs 
MOHAMMAD SOHAIL

MANISHA 
BARUAH(P),

IFFCO MC CROP SCIENCE 
PRIVATE LIMITED Vs 
LAKSHMI GANESH 
AGENCIES THROUGH ITS 
PROPRIETOR LOVARAJU 
DANGETI

Shubham 
Saigal(P),

M/S NLMK INDIA SERVICE 
CENTER PVT LTD Vs POSCO 
POGGENAMP ELECTRICAL 
STEEL PVT LTD

RACHIT 
DEVGUN(P),

rachitdevgun@gmail.com

GURMEET 
KAUR 
KAPUR(P),

gmeetkapur@gmail.com

M/S HSN REALTY SERVICES 
INDIA PVT LTD Vs 
AUSTRALIAN COUNCIL FOR 
EDUCATIONAL RESEARCH 
INDIA

NEERAJ 
JAIN(P),

drjainlawfirm@gmail.com

JYOTI SINGH Vs USHA RANI 
JAIN

SWAPNIL 
GAUR(P),

legal@relegal.co.in

OMP (I) 
(COMM)/1336/2023

HDFC BANK LTD Vs NAVEEN 
 KUMAR 6989

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1347/2023

HDFC BANK LTD Vs LALIT 
KUMAR TAVAR 9852

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1339/2023

HDFC BANK LTD Vs SAHIL  
ARORA 8523

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

18 South

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

9910577700 09-06-2023 09.06.2023

9999925860 09-06-2023 02.12.2022

9910577700 09-06-2023 09.06.2023

19 South EX (COMM.)183/2023 8377088256 01.06.2023 25.05.2023

8285002845 01.06.2023 27.05.2023

8285002845 01.06.2023 27.05.2023

8285002845 01.06.2023 27.05.2023

8285002845 01.06.2023 27.05.2023

SH. SANDEEP 
YADAV

OMP (I) 
(COMM)/1349/2023

HDFC BANK LTD Vs 
SOURABH  ARORA 8191

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1344/2023

HDFC BANK LTD Vs 
NILAKANTHA  MISHRA 1968

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1338/2023

HDFC BANK LTD Vs ANKIT  
SHARMA

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1371/2023

IDFC FIRST BANK LTD Vs 
NAVEEN  KUMAR 7068

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1370/2023

KOTAK MAHINDRA PRIME 
LIMITED Vs RAM SHANKAR 
YADAV

RAJESH 
JANGRA(P),

krishankumar@gmail.com

OMP (I) 
(COMM)/1369/2023

AYE FINANCE PVT LTD Vs 
SHIV KUMAR

DEEPANKUR 
SONDHI(P),

deepankur@sondhipartners.com

OMP (I) 
(COMM)/1368/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs 
BALVINDER SATPAL

RAJESH 
KUMAR(P),

krishankumar@gmail.com

SH. RAJEEV BANSAL VASANTI SHARE BROKERS 
LTD. VS. SHUSHMA KAPUR

AANCHAL 
BASUR

admn@ablaw.in

OMP (I) 
COMM.1181/2023

IDFC FIRST BANK VS. 
BHAGVAN DAS

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1182/2023

IDFC FIRST BANK VS. KIRAN 
RAVINDER KUMAR

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1183/2023

IDFC FIRST BANK VS. VIJAY 
BABU LAL

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1185/2023

IDFC FIRST BANK VS. 
MOHAMMAD ASIF

SRCS 
(LEGAL)

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

19 South

8285002845 01.06.2023 27.05.2023

8285002845 01.06.2023 27.05.2023

8285002845 01.06.2023 27.05.2023

8285002845 01.06.2023 27.05.2023

8285002845 01.06.2023 27.05.2023

9643646534 parv.mahajan007@gmail.com 01.06.2023 27.05.2023

9643646534 parv.mahajan007@gmail.com 01.06.2023 27.05.2023

9643646534 parv.mahajan007@gmail.com 01.06.2023 27.05.2023

9643646534 parv.mahajan007@gmail.com 01.06.2023 27.05.2023

Not available Not available 02.06.2023 27.05.2023

CS (COMM.)338/23 PNB VS. RINKU SHARMA Not available Not available 02.06.2023 27.05.2023

CS (COMM.)337/23 PNB VS. JOGENDER SINGH Not available Not available 02.06.2023 27.05.2023

SH. RAJEEV BANSAL

OMP (I) 
COMM.1190/2023

IDFC FIRST BANK VS. ANIL 
KUMAR

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1184/2023

IDFC FIRST BANK VS. 
SHYAMVEER MAHESH

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1180/2023

IDFC FIRST BANK VS. NIKKI 
RAVI SHANKAR

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1179/2023

IDFC FIRST BANK VS. 
KAUSHAL SATYANARAYAN

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1178/2023

IDFC FIRST BANK VS. 
KRISHAN BALRAM

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1186/2023

KOTAK MAHINDRA BANK 
VS. MOHIT TEHLAN

PARV 
MAHAJAN

OMP (I) 
COMM.1187/2023

KOTAK MAHINDRA BANK 
VS. BHURA BHURA

PARV 
MAHAJAN

OMP (I) 
COMM.1188/2023

KOTAK MAHINDRA BANK 
VS. FRESH MILK

PARV 
MAHAJAN

OMP (I) 
COMM.1189/2023

KOTAK MAHINDRA BANK 
VS. ABHISHEK BHADANA

PARV 
MAHAJAN

CS (COMM.)339/23 
TRADEMARK

KAPIL KHATRI VS. AJAY 
KODWANI

MOHIT 
SHARMA

SUNAV 
RASTOGI

SUNAV 
RASTOGI



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

19 South

9643646534 parv.mahajan007@gmail.com 02.06.2023 27.05.2023

9643646534 parv.mahajan007@gmail.com 02.06.2023 27.05.2023

9643646534 parv.mahajan007@gmail.com 02.06.2023 27.05.2023

MISC. DJ/92/23 SPENCER’S VS. SOBEK Not available Not available 02.06.2023 27.05.2023

9643646534 parv.mahajan007@gmail.com 03.06.2023 27.05.2023

8285002845 03.06.2023 27.05.2023

8285002845 03.06.2023 30.05.2023

CS (COMM.)340/23 03.06.2023 30.05.2023

CS (COMM.)341/23 03.06.2023 30.05.2023

CS (COMM.)342/23 03.06.2023 30.05.2023

CS (COMM.)343/23 03.06.2023 30.05.2023

8285002845 05.06.2023 30.05.2023

SH. RAJEEV BANSAL

OMP (I) 
COMM.1200/2023

KOTAK MAHINDRA BANK 
VS. VINAY YADAV

PARV 
MAHAJAN

OMP (I) 
COMM.1201/2023

KOTAK MAHINDRA BANK 
VS. RAVI SHANKAR GUPTA

PARV 
MAHAJAN

OMP (I) 
COMM.1199/2023

KOTAK MAHINDRA BANK 
VS. M.K.ROADLINES

PARV 
MAHAJAN

KRITIKA 
ANGIRISH

OMP (I) 
COMM.1208/2023

KOTAK MAHINDRA BANK 
VS. BRAJESH KUMAR

PARV 
MAHAJAN

OMP (I) 
COMM.1209/2023

IDFC FIRST BANK VS. SUNIL 
KUMAR

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1210/2023

IDFC FIRST BANK VS. 
SAGAR SINGH

SRCS 
(LEGAL)

litigation@srcslegal.com

IFFCO-MC CROP VS. OM 
FERTILIZERS

SHUBHAM 
SAIGAL 

9407223688, 
8010270087

shubhamsaigal@jslaw.in 
siddharthjain@jslaw.in 

IFFCO-MC CROP VS. AGRI 
JUNCTION

SHUBHAM 
SAIGAL 

9407223688, 
8010270087

shubhamsaigal@jslaw.in 
siddharthjain@jslaw.in 

IFFCO-MC CROP VS. 
PATIDAR KRISHI SEWA 
KENDRA

SHUBHAM 
SAIGAL 

9407223688, 
8010270087

shubhamsaigal@jslaw.in 
siddharthjain@jslaw.in 

IFFCO-MC CROP VS. SADICK 
AGRO SERVICE

SHUBHAM 
SAIGAL 

9407223688, 
8010270087

shubhamsaigal@jslaw.in 
siddharthjain@jslaw.in 

OMP (I) 
COMM.1223/2023

IDFC FIRST BANK VS. 
NAVEEN KUMAR

SRCS 
(LEGAL)

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

19 South

8285002845 05.06.2023 30.05.2023

8285002845 05.06.2023 30.05.2023

8285002845 05.06.2023 30.05.2023

8285002845 05.06.2023 30.05.2023

8285002845 05.06.2023 30.05.2023

8285002845 05.06.2023 30.05.2023

8285002845 05.06.2023 30.05.2023

8285002845 05.06.2023 30.05.2023

CS (COMM.)350/23 9999668878 06.06.2023 06.06.2023

CS (COMM.)351/23 9718443188 06.06.2023 06.06.2023

EX (COMM.)191/2023 AJAY UPPAL Not available 07.06.2023 02.06.2023

EX (COMM.)192/2023 Not available 07.06.2023 31.05.2023

SH. RAJEEV BANSAL

OMP (I) 
COMM.1224/2023

IDFC FIRST BANK VS. 
SAIJUDDIN AJADI

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1225/2023

IDFC FIRST BANK VS. SHRI 
SIDDHI VINAYAK

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1226/2023

IDFC FIRST BANK VS. 
BAIJNATH SAMPATH

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1227/2023

IDFC FIRST BANK 
VS.UMESH CHANDRA SONI

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1228/2023

IDFC FIRST BANK VS. MD. 
RIZWAN

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1229/2023

IDFC FIRST BANK VS. 
JAIBIR SUDESH KUMAR

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1230/2023

IDFC FIRST BANK VS. 
NAUSHAD SALIM

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1221/2023

IDFC FIRST BANK VS. BABY 
JHA

SRCS 
(LEGAL)

litigation@srcslegal.com

DEL TRADE 
INTERNATIONAL PRIVATE 
LIMITED VS. ALARIC LIFE 
SCIENCES PRIVATE 
LIMITED

SANDEEP 
JINDAL

aor@sandeepjindal.in 

KRATO HEALTHCARE INDIA 
PVT. LTD. VS. 
KHANDELWAL HOSPITAL & 
UROLOGY CENTRE

VASEEM 
MIAN

Phy. File Not available

M/S KOTAK MAHINDRA 
PRIME LIMITED Vs. ROHIT 
TOMAR

Phy. File Not available

HDFC BANK LTD Vs. ANITA 
BRAHAMPAL

ANISH 
BHOLA

Phy. File Not available



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
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Advocate 
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Number

Date of 
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19 South

EX (COMM.)193/2023 Not available 07.06.2023 26.05.2023

EX (COMM.)194/2023 Not available 07.06.2023 18.05.2023

EX (COMM.)195/2023 Not available 07.06.2023 10.05.2023

CS (COMM.)356/23 Not available 07.06.2023 06.06.2023

CS (COMM.)360/23 Not available 07.06.2023 27.04.2023

9643646534 parv.mahajan007@gmail.com 07.06.2023 07.06.2023

8285002845 07.06.2023 07.06.2023

8285002845 07.06.2023 03.06.2023

8285002845 07.06.2023 07.06.2023

8285002845 07.06.2023 07.06.2023

8285002845 07.06.2023 07.06.2023

8285002845 07.06.2023 03.06.2023

SH. RAJEEV BANSAL

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANYLTD. Vs. 
NARENDER SINGH SAINI

DEEPANKUR 
SONDHI

Phy. File Not available

AU SMALL FINANCE BANK 
LTD. VS. NIHAR S SINGH

ABID 
AHMAD

Phy. File Not available

DOST FINCAP PVT LTD Vs. 
KAMALJEET

BANKE 
BIHARI 
SHARMA

Phy. File Not available

PRUSTEL LIVING PVT LTD 
Vs. PRAMOD GUPTA

DIPESH 
SHARMA

Phy. File Not available

RAHUL GROVER Vs. COSMIC 
MOTORS INDIA 
PRIVATELIMITED

AYUSH 
BHATIA

Phy. File Not available

OMP (I) 
COMM.1243/2023

KOTAK MAHIDNRA BANK 
Vs. DAGAR ENTERPRISES 

PARV 
MAHAJAN

OMP (I) 
COMM.1244/2023

IDFC FIRST BANK LTD Vs. 
PUSPENDRA KRAPAL

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1245/2023

IDFC FIRST BANK LTD Vs. JP 
TRANSPORT 

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1246/2023

IDFC FIRST BANK LTD Vs. 
MANISH AGARWAL

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1247/2023

IDFC FIRST BANK LTD Vs. 
AJAY JAI

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1248/2023

IDFC FIRST BANK LTD Vs. 
SURESH RAI 

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1249/2023

IDFC FIRST BANK LTD Vs. 
ASHRAFUL AKHLAQ

SRCS 
(LEGAL)

litigation@srcslegal.com
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Date of 
Registration

19 South

Not available 07.06.2023 29.05.2023

Not available 07.06.2023 22.05.2023

Not available 07.06.2023 22.05.2023

CS (COMM)357/23 Not available 07.06.2023 05.06.2023

CS (COMM)358/23 Not available 07.06.2023 20.05.2023

CS (COMM)359/23 Not available 07.06.2023 20.05.2023

CS (COMM.)355/23 07.06.2023 07.06.2023

8285002845 08.06.2023 06.06.2023

8285002845 08.06.2023 06.06.2023

8285002845 08.06.2023 06.06.2023

8285002845 09.06.2023 06.06.2023

8285002845 09.06.2023 06.06.2023

SH. RAJEEV BANSAL

OMP (I) 
COMM.1250/2023

YES BANK LTD Vs. PRAVEEN 
SHARMA

SANJEEV 
KUMAR

Phy. File Not available

OMP (I) 
COMM.1251/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
KHAIRA TOURIST SERVICE

RAHUL 
BHARDWAJ

Phy. File Not available

OMP (I) 
COMM.1252/2023

TOYOTA FINANCIAL 
SERVICES INDIA LTD Vs. 
GANESHDATTATREY MORE

RAHUL 
BHARDWAJ

Phy. File Not available

GX GLASS SALES AND 
SERVICES LTD Vs. 
SKIPPERPROPERTIES 
PRIVATE LIMITED

RAJDEEP 
RAO

Phy. File Not available

UNION BANK OF INDIA Vs. 
ALOK KUMAR 
CHOUDHARYPROPRIETOR 
OF MESSERS WELL CARE 
TRADES

QUAISAR 
ALI

Phy. File Not available

UNION BANK OF INDIA Vs. 
AMRENDER KUMAR 
PROPRIETOROF MESSERS 
KUMAR GENERAL STORE

QUAISAR 
ALI

Phy. File Not available

IFFCO-MC CROP VS. IFFDC 
KBSK PIRGAIN KUTUBGANJ

SHUBHAM 
SAIGAL 

9407223688, 
8010270087

shubhamsaigal@jslaw.in 
siddharthjain@jslaw.in 

OMP (I) 
COMM.1272/2023

HDFC FIRST BANK VS. 
RAHUL SHAMRA

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1273/2023

HDFC FIRST BANK VS. 
JAMEEL AHMED

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1274/2023

HDFC FIRST BANK 
VS.VINEET KUMAR

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1372/2023

HDFC FIRST BANK VS. 
RAKESH PANDIT

SRCS 
(LEGAL)

litigation@srcslegal.com

OMP (I) 
COMM.1373/2023

HDFC FIRST BANK VS. 
DVENDER KUMAR

SRCS 
(LEGAL)

litigation@srcslegal.com
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19 South

CS (COMM.)396/23 9311824970 associatenarayan29@gmail.com 09.06.2023 05.06.2023

20 CS (COMM)/531/2023 -- 02-06-2023 31.05.2023

CS (COMM)/532/2023 02-06-2023

CS (COMM)/545/2023 9818182925 06-06-2023 22.05.2023

CS (COMM)/547/2023 8800784740 shubhi1673@gmail.com 06-06-2023 03.06.2023

CS (COMM)/558/2023 CANARA BANK Vs MEENAL 971114200 chopra6791@gmail.com 08-06-2023 16.05.2023

CS (COMM)/566/2023 9811255675 08-06-2023 16.05.2023

CS (COMM)/558/2023 CANARA BANK Vs MEENAL 9868213110 08-06-2023 03.06.2023

CS (COMM)/566/2023 981083379 08-06-2023 03.06.2023

CS (COMM)/572/2023 9999802592 aliquasar11@gmail.com 08-06-2023 03.06.2023

21 CS (COMM)/565/2023 98100008623 NA 08-06-2023 07-06-2023

CS (COMM)/564/2023 9810057065 08-06-2023 07-06-2023

SH. RAJEEV BANSAL

PUNJAB NATIONAL BANK 
VS. ARUN KUMAR SINGH

INDRA 
NARAIN

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

POLY MEDICURE LIMITED Vs 
POLY MED ANALYTICAL 
PRIVATE LIMITED

VAIBHAV 
VUTTS(P),

email@vutts.com

UNION BANK OF INDIA Vs 
ISRAIL KHAN PROP OF LEEVON 
TAILORS

Sunil 
Choudhary(P)
,

SANJIV GUPTA Vs M/S MAD 
OVER BURGERS

HEMANT 
MANJANI(P)
,

hemantmanjaniadv@gmail.com

STATE BANK OF INDIA Vs 
RAMJIT SINGH KARDAM

DHARMEND
RA 
SINGH(P),

SANJEEV  
CHOPRA(P),

STATE BANK OF INDIA Vs MS 
BALAJI ENTERPRISES 
THROUGH ITS PROPRIETOR 
MRS PRABHA JAIN

RANJAY 
KUMAR 
SINHA(P),

advocatesinha@rediffmail.com

SANJEEV  
CHOPRA(P),

anilsinghandcompany@gmail.co
m

STATE BANK OF INDIA Vs MS 
BALAJI ENTERPRISES 
THROUGH ITS PROPRIETOR 
MRS PRABHA JAIN

RANJAY 
KUMAR 
SINHA(P),

jahanvi.w@gmail.com

MR DHIRAJ PASSI Vs SAMSUNG 
DATA SYSTEMS INDIA PRIVATE 
LIMITED

Jahanvi 
Worah(P),

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

SHRI RAHUL BHARDWAJ Vs 
M/S VARUNA WAREHOUSING 
PRIVATE LTD

SH. P.K 
RAWAL 

M/S DEE JAY INTERNATIONAL 
THROUGH ITS PROP SH RISHI 
MEHRA Vs M/S COSMIC 
APPAREL AND KNITWEAR 
EXPORTS PVT LTD THROUGH 
ITS DIRECTOR SH MANPREET 
SINGH

SHIVA NAND 
SHARMA(P),

subhashtagra@gmial.com
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21

CS (COMM)/563/2023 9911411149 08-06-2023 07-06-2023

CS (COMM)/551/2023 9971371450 adv.tusharagarwal92@gmail.com 06-06-2023 05-06-2023

CS (COMM)/562/2023 9711694968 08-06-2023 07-06-2023

CS (COMM)/549/2023 9873705051 06-06-2023 05-06-2023

CS (COMM)/550/2023 MD. IDRISH 9811184744 06-06-2023 05-06-2023

CS (COMM)/538/2023 9312920092 03-06-2023 02-06-2023

CS (COMM)/536/2023 9311824970 associatenarayan29@gmail.com 02-06-2023 01-06-2023

CS (COMM)/535/2023 9540009991 advlalitkumar5700@gmail.com 02-06-2023 01-06-2023

CS (COMM)/561/2023 9891530401 neerajsinha352@gmail.com 08-06-2023 07-06-2023

CS (COMM)/554/2023 9312012009 07-06-2023 06-06-2023

CS (COMM)/560/2023 9810224624 amitguptaadv366@gmail.com 08-06-2023 07-06-2023

CS (COMM)/583/2023 9810183379 08-06-2023 07-06-2023

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

MERLIN BRANDS PVT LTD Vs 
NEW MODERN BAZAAR 
DEPARTMENTAL STORES PVT 
LTD

SHUBHAM(P
),

pushkarkhatana@gmail.com

KIRORI MAL PREM CHAND 
PVTLTD Vs STYLEPORT 
FASHION PVTLTD

TUSHAR 
AGARWAL(P
),

SHOP INTERIOR LLP Vs M/S 
PRECIOUS FURNITURE AND 
ORS

Mukesh 
kumar(P),

lawyermukeshjha@gmail.com 

ANU NAGPAL AND ORS Vs 
SKANDHANSHI RETAIL PVT 
LTD

Ms. 
GAGANPREE
T 
CHAWLA(P),

gagan@orionislegal.com

BHARAT BHUSHAN Vs M/S 
GHIBS FACILITY AND ALLIED 
SERVICES PVT LTD

idrishasmi@gmail.com

MS ARYAV GREEN ENERGY PVT 
LTD Vs MS JACKSON 
ENGINEERS LIMITED 
(THROUGH ITS 
DIRECTOR/SECRETARY/PRINIC
IPAL OFFICER)

NIRAJ 
KUMAR 
MISHRA(P),

nirajmishraadvocate@gmail.com

PUNJAB NATIONAL BANK Vs 
JITENDER GARG (Sole Prop of 
M/s JK Agencies)

Indra 
Narain(P),

UNION BANK OF INDIA Vs 
SANJAY GUPTA (PROP OF 
KALKA TRADING COMPANY)

Sunil 
Choudhary(P)
,

VASHNV LACE CRAFT Vs 
VASTRANI EXPORT PRIVATE 
LTD

NEERAJ 
KUMAR 
SINHA(P),

PASUPATI SALES AND 
SERVICES PVT LTD Vs GB 
EQUIPMENTS SYSTEM LTD

KUNAL 
RAWAT(P),

tokunalrawat@gmail.com

THE JAMMU AND KASHMIR 
BANK LTD Vs M/S FELCON 
HOISERY AND ORS THOUGH 
ITS PROP MUNSHI MD

AMIT 
GUPTA(P),

MR SURINDER PAL SINGH Vs 
SAMSUNG DATA SYSTEMS 
INDIA PRIVATE LIMITED

Jahanvi 
Worah(P),

jananvi.w@gmail.com
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21

CS (COMM)/586/2023 9911150016 NA 09-06-2023 08-06-2023

22 CS (COMM)/555/2023 8992191465 07-06-2023 25-04-2023

CS (COMM)/556/2023 9810240038 08-06-2023 31-05-2023

CS (COMM)/567/2023 9810337151 08-06-2023 23-05-2023

23 Misc DJ/1158/2023 9818365119 06-06-2023 05/26/23

CS (COMM)/529/2023 9811617186 01-06-2023 05/31/23

CS (COMM)/528/2023 9811617186 01-06-2023 05/31/23

CS (COMM)/533/2023 9540009991 02-06-2023 06/01/23

CS (COMM)/534/2023 9650868890 NOT MENTIONED 02-06-2023 06/01/23

CS (COMM)/540/2023 9911315304 03-06-2023 06/02/23

9811133644 MANOJK.ADV@GMAIL.COM 03-06-2023 06/02/23

CS (COMM)/543/2023 9811317311 05-06-2023 06/03/23

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

ANIS AHMED Vs SAMSUNG 
DATA SYSTEMS INDIA PRIVATE 
LIMITED

Shahzeb 
Ahmed(P),

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

M/S SUDHIR POWER LTD Vs 
M/S GVPR ENGINEERING 
LIMITED

AC 
DAVID(P),

apexlegalnetwork@rediffmail.co
m

GREENZ GARDEN SHOP Vs 
VALSONS TADELLOS

PRACHI 
VASHISHT

prachivashisht@gmail.com

M/S RR FLUID ENGINEERING 
PRIVATE LTD Vs M/S RDEVIS 
ENGINEERS PRIVATE LIMITED

Keshri Kumar keshrik@yahoo.com

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

STATE BANK OF INDIA Vs 
DHARMENDRA SHARMA

VARUN 
CHANDIOK(
P),

VARUNCHANDIOK@GMAIL.CO
M

JAGRAN PRAKASHAN LTD Vs 
INTERGRAL UNIVERSITY

JEEVESH 
MEHTA(P),

ADVNIHITDALMIA@GMAIL.CO
M

JAGRAN PRAKASHAN LTD Vs 
NOIDA INTERNATIONAL 
UNIVERSITY

JEEVESH 
MEHTA(P),

ADVNIHITDALMIA@GMAIL.CO
M

UNION BANK OF INDIA Vs 
ASHISH BHATIA PROP M/S 
BHATIA TRADERS

Sunil 
Choudhary(P)
,

ADVLALITKUMAR5700@GMAI
L.COM

IFFAT PARVEEN PROP FIX AND 
FINE SERVICES THROUGH SPA 
Vs THAPAR BUILDERS PVT LTD

MOHD. 
SHADAN(P),

M/S PROFFER IT 
CONSULTANCY PVT LTD Vs M/S 
SHREE JI ENTERPRISES

MANEESH 
GUMBER(P),

ASCENTLAWFIRM@GMAIL.CO
M

EXECUTION 
(COMM)/311/2023

TATA MOTORS FINANCE LTD Vs 
KLD CREATION 
INFRASTRUCTURE PVT LTD

MANOJ 
KUMAR(P),

STATE BANK OF INDIA Vs RAM 
KUMAR CHADHA PROPRIETOR 
OF M/S KARISHMA 
ENTERPRISES

ARVIND 
GUPTA(P),

ADVOCATEARVINDGUPTA@G
MAIL.COM
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23

9990008499 05-06-2023 06/03/23

CS (COMM)/542/2023 9818365119 05-06-2023 06/03/23

CS (COMM)/553/2023 9868085721 MOHANSINGH@LAWYER.COM 06-06-2023 06/05/23

CS (COMM)/582/2023 9810575121 NITISHCY@GMAIL.COM 08-06-2023 06/07/23

CS (COMM)/569/2023 9818537626 08-06-2023 06/07/23

CS (COMM)/579/2023 GAURAV(P), 9953226302 08-06-2023 06/07/23

24 CS (COMM)/530/2023 986871345 LAWCORPS74@GMAIL.COM 02-06-2023 01-06-2023

CS (COMM)/537/2023 7291957867 ali131220@gmail.com 03-06-2023 02-06-2023

CS (COMM)/568/2023 9910721966 08-06-2023 07-06-2023

CS (COMM)/584/2023 9833947824 09-06-2023 08-06-2023

CS (COMM)/593/2023 9810575121 08-06-2023 --

CS (COMM)/594/2023 9868312318 09-06-2023 --

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
(COMM)/316/2023

PAWANJIT SINGH BAWA Vs 
AIMS SANYA DEVELOPERS PVT 
LTD

JYOTI 
SHARMA(P),

VIKASSHARMAOFFICES@GMA
IL.COM

STATE BANK OF INDIA Vs M/S 
ACCESS INFRACON PVT LTD

VARUN 
CHANDIOK(
P),

VARUNCHANDIOK@GMAIL.CO
M

ACL MOBILE PRIVATE LTD Vs 
CASA2STAYS PVT LTD

MOHAN 
SINGH(P),

AKILA TRADING PVT LTD Vs 
SUNIL KUMAR

NITISH 
CHAUDHAR
Y(P),

M/S AIR CONTROL ENGINEERS 
Vs M/S TECHNOVEL AIRCON

NASIR 
ALAM(P),

ADV.SAZIDSRSHAH@GMAIL.C
OM

STATE BANK OF INDIA Vs 
JAIRAM VERMA

PRAKASH.GAURAV01@GMAIL.
COM

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

SH KAMAL KISHOR GAUTAM Vs 
SUNWORLD RESIDENCY 
PRIVATE LIMITED

RAMESH 
CHAND(P),

MOHD ASIF Vs SUNIL KUMAR 
PANDAY

MOHD. 
AZEEM(P),

HETTICH INDIA PVT LTD Vs 
SYNERGY ASSOCIATES

RUPAM 
KUMARI(P),

rupamkumari.advocate@gmail.co
m

RCPL LOGISTICS PVT LTD Vs 
ACCORD FURNISHINGS PVT 
LTD

GAURAV 
PURI(P),

advgauravpuri@gmail.com

M/S QUASAR MEDIA PVT LTD 
(COUNTER CLAIM) Vs M/S Y-
AXIS SOLUTIONS PVT LTD

NITISH 
CHAUDHAR
Y(P),

nitishcy@gmail.com

MP ENTERPRISES AND ORS 
(COUNTER CLAIM) Vs SHILPI 
TECHNOCRATS LLP

HARPREET 
SINGH 
UPPAL(P),

uppal@lawyer.com
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24

9810063946 advocate1984@gmail.com 03-06-2023 02-06-2023

9810063947 advocate1984@gmail.com 03-06-2023 02-06-2023

9810063948 advocate1984@gmail.com 03-06-2023 02-06-2022

9810063949 advocate1984@gmail.com 03-06-2023 02-06-2021

OMP (I) (COMM)/52/2023 9911559135 02-06-2023 01-06-2023

25 MS NIRJA BHATIA CS (COMM)/539/2023 03-06-2023 30-05-2023

CS (COMM)/541/2023 9711382102 dollyverma28@gmail.com 05-06-2023 03-06-2023

CS (COMM)/544/2023 9818365119 06-06-2023 03-06-2023

CS (COMM)/546/2023 VOX JURIS 9818271747 06-06-2023 05-06-2023

CS (COMM)/548/2023 999933350 06-06-2023 05-06-2023

CS (COMM)/559/2023 9811676952 08-06-2023 07-06-2023

CS (COMM)/570/2023 08-06-2023 03-06-2023

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

EXECUTION 
(COMM)/307/2023

NAVODAYA VIDYALAYA SAMITI 
Vs NBCC INDIA LIMITED

DR. PURAN 
CHAND

EXECUTION 
(COMM)/308/2023

NAVODAYA VIDYALAYA SAMITI 
Vs NBCC INDIA LIMITED

DR. PURAN 
CHAND

EXECUTION 
(COMM)/309/2023

NAVODAYA VIDYALAYA SAMITI 
Vs NBCC INDIA LIMITED

DR. PURAN 
CHAND

EXECUTION 
(COMM)/310/2023

NAVODAYA VIDYALAYA SAMITI 
Vs NBCC INDIA LIMITED

DR. PURAN 
CHAND

ANIL KUMAR  GROVER Vs M/S 
RELIANCE JIO INFOCOMM LTD

MUDIT 
GUPTA(P),

suprateekneogi@gmail.com

SOUTH-
EAST

STATE BANK OF INDIA Vs M/S 
PUNJAB SHOES

R.K.SINGH & 
ASSOCIATES

9811255673 & 
9718814471

advocatesinha@rediffmail.com

AMISTO ENVIRO EQUIPMENTS 
PVT. LTD. Vs DAKSHINI DILLI 
SWACHH INIATIVES LTD AND  
ANR

DOLLY 
VERMA

STATE BANK OF INDIA Vs 
MUNIRAM

VARUN 
CHANDIOK

varunchandiok@gmail.com

NARENDER KUMAR YADAV Vs 
RAJESH KUMAR

voxjurisdelhi@gmail.com

JSK INTERNATIONAL Vs THE 
PICCADILY HOTELS

S&S 
PARTNERS

partners@sandspartners.in

SHASHI OBEROI Vs 1. M/S 
CHOPRA EXPORTS N APPARELS

SANDEEP 
BIDHURI,

advocatessandeepbidhuri@gmail.
com

STATE BANK OF INDIA Vs MS 
SHIRAZ FRESH THROUGH ITS 
PROPERITOR SHIRAZ AHMED 
KHAN

R.K.SINGH & 
ASSOCIATES

9811255673 & 
9718814471

advocatesinha@rediffmail.com
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25 MS NIRJA BHATIA

CS (COMM)/571/2023 9818493330  kumarshrey12@gmail.com 08-06-2023 07-06-2023

CS (COMM)/592/2023 A.K.SINGH 9811689661 advsinghak05@gmail.com 09-06-2023 07-06-2023

26 CS(COMM) 557/23 M/S ATHELESIS EOK & ANR. 9811667443 08.06.2023 07.06.2023

27 East EC-DLET-01-01018-2023 9315656701 06/01/23

EC-DLET-01-01026-2023 9910568669 06/01/23

EC-DLET-01-01033-2023 9899408618 06/02/23 03-06-2023

EC-DLET-01-00997-2023 9910577700 06/05/23  06-06-2023

EC-DLET-01-01046-2023 7303296156 neelam.malik8512@gmail.com 06/05/23

EC-DLET-01-01065-2023 7291013304 yashika.sood10@gmail.com 06/08/23 03-07-202

EC-DLET-01-01077-2023 MOHIT RAJ 8800792205 06/09/23 20-06-2023

EC-DLET-01-01092-2023 7767924448 06/09/23

28 East EC-DLET-01-01016-2023 9811843931 06/01/23

SOUTH-
EAST

DR. RIDHI SETHI Vs ASHOK 
KUMAR

SHREY 
KUMAR

VINAYAK OFFSET Vs DYNAMIC 
PRINT GRAFIX

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

BHARAT 
SAREEN

bharatsareen@yahoo.in

SH. SANJAY 
SHARMA-I

JAINA PROPERTIES PVT. LTD. 
VS VIJENDER KUMAR JAIN

RAHUL 
SHARMA

legalcomfort@rediffmail.com  02-06-2023

BANK OF BARODA VS 
SANGEETA GUPTA

UMESH 
JOSHI

advumeshjoshi@gmail.com  02-06-2023

STATE BANK OF INDIA VS 
TABASSUL HUSSAIN

SHALINI 
UPADHYAY

shaliniadvocate@gmail.com

CANARA BANK VS SUMIT 
SAURABH

KRISHAN 
KUMAR

krishenkumar@gmail.com

YASHPAL SINGH VS PRAFUL 
KUMAR

NEELAM 
KUMARI 
MALIK

 06-06-2023

PUNJAB NATIONAL BANK VS 
BIJORIA FOOTWEARS

YASHIKA 
SOOD

PUNJAB NATIONAL BANK VS 
AKHIL JAIN

mohitrajadvocate@gmail.com

SUVIDHA WIRES THRU PROP 
SHRI SHAILENDRA JHA VS 
ANURAG SHUKA PROP M/S A K 
ASSOCIATES

MAYANK 
PACHAURI

advmayankpachauri@gmail.com  03-07-2023

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

KOTAK MAHINDRA BANK LTD. 
VS PRADEEP SHARMA

RAJEEV 
KUMAR 
RANJAN

ranjan.and.company@gmail.com HARD COPY NOT 
RECEIVED



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

28 East

EC-DLET-01-01024-2023 9910577700 06/03/23

EC-DLET-01-01047-2023 9868099500 06/06/23

EC-DLET-01-01054-2023 PAYAL ARYA 8000700172 06/07/23

EC-DLET-01-01086-2023 9810031823 06/09/23

EC-DLET-01-01091-2023 729101334 yashika.sood10@gmail.com 06/09/23

29 MISC DJ-195/2023 Y.S PANWAR 9213861442 N/A 01.06.2023 31.05.2023

MISC DJ-196/2023 YUSUF VS ASLAM & 1 OTHERS 9818802200 mayank19019@gmail.com 01.06.2023 30.05.2023

CS(COMM)-53/2023 9654926809 01.06.2023 30.05.2023

CS(COMM)-54/2023 9868543391 N/A 01.06.2023 31.05.2023

CS-151/2023 N/A N/A 02.06.2023 -------------

CS(COMM)-55/2023 9810679415 02.06.2023 02.06.2023

CS(COMM)-56/2023 9818647341 02.06.2023 02.06.2023

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02 CANARA BANK VS ZAHIR 

AHMED
KRISHAN 
KUMAR

krishenkumar@gmail.com HARD COPY NOT 
RECEIVED

SALIL PANDEY VS BHARTI 
AIRTEL LTD.

SANJEEV 
YADAV

sanjeevyadavadv@gmail.com HARD COPY NOT 
RECEIVED

KHUSHBOO PANDEY VS 
PHARMA HEALTH ACADEMY

ardhsainilegal@gmail.com HARD COPY NOT 
RECEIVED

RAKESH KUMAR SHARMA VS 
OYO HOTELS PVT. LTD.

SANJAY 
AGGARWAL

HARD COPY NOT 
RECEIVED

PUNJAB NATIONAL BANK VS 
SHIVAM TAPE FACTORY

YASHIKA 
SOOD

HARD COPY NOT 
RECEIVED

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

SMT. VARISHA VS MOHD. 
ALEEM RAJA

PRADEEP 
CHAUHAN

AXIS BANK LTD. VS MR. SUSHIL 
KUMAR SHARMA

ANUPAM 
SINGH

anugamjsingh@gmail.com 

AKHIL KUMAR GARG VS ASHA 
GUPTA

PARDEEP 
BANSAL

SUNITA AND ORS VS LAKHPAT 
SINGH AND ORS

SHEKHAR 
AGGARWAL

M/S JBS ENGINEERING WORKS 
VS. M/S REVA ENGINEERING 
ENTERPRISES

SAGAR 
MISHRA

ashutos.adv@gmail.com

PUNJAB NATIONAL BANK VS 
WESTERN COLLECTION

NAMARATA 
RANI

adv.namrata.ranga@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

29

EX(COMM)-83/2023 8807968476 N/A 03.06.2023 31.05.2023

EX(COMM)-84/2023 9818474551 03.06.2023 01.06.2023

EX(COMM)-85/2023 9811988189 N/A 06.06.2023 22.05.2023

CS(COMM)-58/2023 ARTI MS 9810186530 insightlegal99@gmail.com 07.06.2023 06.06.2023

CS(COMM)-59/2023 9313872085 07.06.2023 07.06.2023

CS(COMM)-60/2023 9810872353 08.06.2023 08.06.2023

CS(COMM)-61/2023 9910568669 08.06.2023 08.06.2023

EX(COMM)-86/2023 9873709995 08.06.2023 08.06.2023

30 CS (COMM)/294/2023 9810872353 rajneesh123@yahoo.co 01-06-2023 01.06.2023

CS (COMM)/295/2023 9899399424 01-06-2023 31.05.2023

EX/139/2023 9999410660 02-06-2023 01.06.2023

CS (COMM)/298/2023 7042983890 vk28verma@gmail.com 03-06-2023 24.05.2023

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

HDB FINANCIAL SERVICES LTD 
VS. SUDHIR CHAUDHARY

DEEPANKUR 
SONDHI

GAURAV TAYAL VS M/S ASHLY 
INDUSTRIES

ANUJ 
KUMAR

adv.anujkumar@gmail.com

SBI CARDS AND PAYMENT 
SERVICES LIMITED VS RUBAL 
SAINI

WASIQUR 
RAHMAN 
KHAN

SHIV SHAKTI PRODUCTS 
LIMITED VS THE NEW INDIA 
ASSURNACE CO. LTD.

HARSHAD GUPTA VS GREEN 
WAVES ENVIROMENTAL 
SOLUTIONS AND ORS

ANKUR 
KUMAR 
TRIPATHI

aankurtripathi@gmail.com

BANK OF BARODA VS M/S 
SHIVANI GARMENTS 

RAJNISH 
KUMAR 
BANYAL

rajnish_122@yahoo.com

BANK OF BARODA VS SHRAVAN 
KUMAR

UMESH 
JOSHI

advumeshjoshi@gmail.com

BANSAL CREDITS LTD VS 
SUDHA AND ANR & 2 OTHERS

RISHABH 
GULATI

rishabh.lawoffice@gmail.com

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara BANK OF BARODA Vs M/S 
SHYAM ENTERPRISES

RAJNISH 
KUMAR 
BANYAL(P),

KAILA DEVI STONE IMPEX Vs 
M/S APV REALTY LTD

ANUBHAV 
MEHROTRA(
P),

palsk@rediffmail.co 

VIVEK AGGARWAL Vs MAMTA 
DESAUR

LOKESH 
BHOLA(P),

lokesh@legaliconst.in

M/S BUTTERFLY Vs SARAOGI 
SUPER SALES PVT LTD

MANISH 
JAIN(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

30

CS (COMM)/299/2023 9899913203 03-06-2023 30.05.2023

MISC DJ/487/2023 9582410211 08-06-2023 02.06.2023

CS (COMM)/310/2023 9810099445 08-06-2023 07.06.2023

CS (COMM)/311/2023 9968691259 08-06-2023 03.06.2023

31 CS (COMM)/301/2023 7217834140 03-06-2023 03-06-2023

CS (COMM)/300/2023 9968466963 03-06-2023 03-06-2023

CS (COMM)/296/2023 9810872353 01-06-2023 01-06-2023

CS (COMM)/313/2023 9810040036 atulhighcourt2000@yahoo.com 09-06-2023 09-06-2023

CS (COMM)/308/2023 9718764007 dkmalhotra001@gmail.com 07-06-2023 07-06-2023

CS (COMM)/312/2023 9990042642 sri.anshu83@gmail.com 09-06-2023 09-06-2023

9958724640 09-06-2023 09-06-2023

32 CS (COMM)/314/2023 VIKAS SADH Vs MANGESH BHAI 9810244197 09-06-2023 25-07-2023

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

BANK OF BARODA THROUGH 
MRGHANSHYAM VERMA Vs 
MRUDIT VARMANI PROP M/S 
GADGET GEEKKBUSINESS 
SOLUTION

Kamal 
Singh(P),

sudhashukla@gmail.com

SUBHASH CHAND Vs RANJAN 
JAIN

NAMIT 
SURI(P),

listinge@lexindis.com

STATE BANK OF INDIA Vs 
VANDANA DWIVEDI

SURESH 
KUMAR(P),

sureshkumar@gmail.com

M/S PATILPUTRA STRUCTURAL 
WORKS THROUGH ITS OWNER 
CUM MANAGING DIRECTOR Vs 
M/S H G INFRA ENGINEERING

PRABHAT 
SINGH 
RANA(P),

vijaykumar@gaiml.com

MS. SUKHVINDER 
KAUR DJ COMM – 
02 

Shahdara PREM CHAND Vs THROUGH ITS 
MANAGER DIRECTOR
AUTHORIZED 
REPRESENTATIVE

RAJESH 
KUMAR 
PANDEY(P),

ajaykumaradvocate1975@gmail.c
om

VLK ASSOCIATES PVT LTD Vs 
YOG RAJ GUPTA

MANISH 
KUMAR(P),

advocatemanishkumar@outlook.
com

BANK OF BARODA Vs M/S ANK 
PHARMA

RAJNISH 
KUMAR 
BANYAL(P),

rajnish_122@yahoo.com

MANISH MUNDHRA Vs 
DHARMENDRA RAWAT

ATUL 
KUMAR 
JAIN(P),

PANKAJ SACHDEVA Vs SANJAY 
GOYAL

SUBHASH 
CHANDRA 
LOCHAKIA(P
),

STATE BANK OF INDIA Vs 
TANVEER AGGARWAL

Ankur 
Aggarwal(P),

Execution 
(Comm)/132/2023

KOTAK MAHINDRA PRIME LTD 
Vs TUSHAR N

KUSHAL 
KUMAR(P),

kushalkumar@eruditelegal.asia

SH. SURENDER S. 
RATHI

Shahdara Vikas Kumar 
Bhatia(P),

wagheyvi@yahoo.co.in 



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

32

CS (COMM)/307/2023 9811375940 06-06-2023 18-07-2023

CS (COMM)/315/2023 9811343911 NOT FOUND 09-06-2023 10-07-2023

CS (COMM)/297/2023 9910961933 01-06-2023 22-07-2023

CS (COMM)/306/2023 9911118926 advocateravi79@gmail.oom 06-06-2023 21-07-2023

EX/147/2023 9810244251 Not legible 06-06-2023 13-07-2023

CS (COMM)/309/2023 8586863313 08-06-2023 22-07-2023

33 CS (COMM)/293/2023 9810210832 vijayprakash9682@gmail.com 01-06-2023 30-05-2023

EX/137/2023 9810589859 amit606ww@gmail.com 01-06-2023 31-05-2023

CS (COMM)/305/2023 9718764007 dlmalhotra001@gmail.com 06-06-2023 03-06.2023

CS (COMM)/304/2023 9810372713 05-06-2023 05-06-2023

Ex (Comm)/131/2023 9810935078 06-06-2023 05-06-2023

34 NIL

SH. SURENDER S. 
RATHI

Shahdara

ICICI BANK LTD Vs RICHA 
DIXIT

SHAILENDR
A 
BABBAR(P),

advsubodhkurnarsnigh@gmafl.co
m 

VIJAY KUMAR GUPTA Vs SMT 
RUCHI

NEELAM 
KUMARI 
MALIK(P),

M/S ROYAL FASHION 
THROUGH ITS PROPRIETOR 
RATTAN CHAMIRA Vs M/S 
SAGAR HOSIERY AND 
ORSTHROUGH ITS 
PROPRETIOR

SANDEEP 
SINGH(P),

dhruv_m@yahoo.com

NARENDER KUMAR SHARMA 
Vs THE VICE CHANCELLOR

SATYA 
SHARMA(P),

M/S DIVYA ENTERPRISES Vs 
TRIAKSH CABLES PRIVATE 
LIMITED

RANJIT 
SINGH 
JUNEJA(P),

M/S SHRI BALAJI ENTERPRISES 
Vs M/S METRO INTERIO PVT 
LTD

DALVINDER 
SINGH(P),

connect@snslegal.in

SH. REETESH 
SINGH

Shahdara STATE BANK OF INDIA Vs 
RAKESH KUMAR GUPTA PROP 
OF M/S UMA MATCHING 
CENTRE

GOPAL 
CHAND 
SHARMA(P),

PAWAN KUMAR PANWAR Vs 
VATECH WABAG LIMITED

AMIT 
SHARMA(P),

PANKAJ SACHDEVA Vs 
MOHAMMAD GANI MIYAN

SUBHASH 
CHANDRA 
LOCHAKIA(P
),

MR VIKAS JAIN Vs MR ASHISH 
JAIN ALIAS AASHU

NAVEEN 
KUMAR(P),

nkchaudhary.adv@gmail.com 

SUSHIL SAXENA Vs SANDEEP 
GUPTA

SANJAY 
SOTI(P),

saniay sotl@hotmail.com

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

North-
West



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
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Advocate 
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35 SH.VINOD YADAV CS/COMM/449/2023 9654926809 NOT AVAILABLE 02.06.23 17.05.23

CS/COMM/462/2023 N.A NOT AVAILABLE 07.06.23 30.05.23

36 NORTH CS (COMM)/333/2023 03.06.2023

03.06.2023

CS (COMM)/338/2023 03.06.2023

CS (COMM)/339/2023 03.06.2023

CS (COMM)/340/2023 03.06.2023

AXIS BANK LTD. VS. SUMEET 
SOOD

ANUPAM 
SINGH

DEUTSCHE BANK LTD. VS. M/S. 
POONAM MEHTA

GAURAV 
KHANNA

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

UCO BANK Vs MS STIRRING 
COLOURS
 THROUGH ITS PROPRIETOR
 SH SUMEET SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/254/2023

NEXT EDUCATION INDIA PVT 
LTD Vs VISHWA 
INTERNATIONAL ACADEMY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ICICI BANK LTD Vs SUDHIR 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

STATE BANK OF INDIA Vs 
ROBIN RANA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs 
PUSHKAR SINGH CHAUHAN 
PROP OF ADVENTURE SUPER 
CYCLE ZONE

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
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Advocate 
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Number

Date of 
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36 NORTH

03.06.2023

CS (COMM)/341/2023 03.06.2023

CS (COMM)/342/2023 03.06.2023

CS (COMM)/343/2023 03.06.2023

CS (COMM)/347/2023 08.06.2023

CS (COMM)/346/2023 08.06.2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/255/2023

UNION BANK OF INDIA Vs 
KARAN SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs 
M/S N S TRADING COMPANY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

UNION BANK OF INDIA Vs MR 
VISHAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

AXIS BANK LTD Vs CHETNA 
KALRA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ICICI BANK LTD Vs SURENDER 
PARSAD YADAV

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/S HAHNEMANN PURE DRUG 
CO Vs SH KAMAL RAHEJA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL
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Advocate 
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36 NORTH

CS (COMM)/351/2023 09.06.2023

CS (COMM)/349/2023 09.06.2023

CS (COMM)/348/2023 PUJA AGRAWAL Vs MKSINHA 09.06.2023

37 CS COMM. 275/2023 9868387454 01.06.2023 11.05.2023

CS COMM. 274/2023 9999137818 vivekkataria1991@gmai.com 01.06.2023 29.05.2023

CS COMM. 273/2023 9999137818 vivekkataria1991@gmai.com 01.06.2023 29.05.2023

CS COMM. 279/2023 9319321001 kumaromesh476@gmail.com 02.06.2023 16.05.2023

CS COMM. 285/2023 BANK OF BARODA VS BALI 8368031251 06.06.2023 04.06.2023

CS COMM. 287/2023 8368031251 06.06.2023 04.06.2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

M/S TRADE FIRE ENGINEERS 
Vs M/S R CUBE FIRE 
PROTECTION SERVICES 
PVTLTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs 
M/S RAJ CABLES INDUSTRIES

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

SUMAN DUA VS AEROCITY 
DWARKA

VINEET 
JINDAL

officevjlaw@gmail.com

M/S PRIYANSHI VS M/S GAURI 
ENTERPRISES

VIVEK 
KATARIA

M/S SING N SMILE VS M/S DEV 
KUMAR ENTERPRISES

VIVEK 
KATARIA

M/S RITE MARKETING VS M/S 
BAJRANG ENTERPRISES

OMESH 
KUMAR

S.K. 
CHAUDHAR
Y

advocateskchoudhary@gmail.co
m

BANK OF BARODA VS KAMLESH 
KUMAR

S.K. 
CHAUDHAR
Y

advocateskchoudhary@gmail.co
m
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Name

Advocate 
Nobile 
Number

Date of 
Registration

37

CS COMM. 286/2023 8368031251 06.06.2023 04.06.2023

CS COMM. 292/2023 9654926809 08.06.2023 29.05.2023

CS COMM. 293/2023 9953315170 08.06.2023 19.05.2023

MISC/DJ/ADJ/300/2023 CANARA BANK VS SUNITA 9999886249 03.06.2023 26.05.2023

MISC/DJ/ADJ/314/2023 HDFC VS MUNISH SARIN 7419200326 07.06.2023 06.06.2023

EX. COMM. 305/2023 9891051888 02.06.2023 29.05.2023

EX. COMM. 337/2023 9873347330 07.06.2023 03.06.2023

EX. COMM. 306/2023 9821252126 02.06.2023 25.05.2023

EX. COMM. 335/2023 9810333703 06.06.2023 22.05.2023

EX. COMM. 336/2023 9810333703 06.06.2023 23.05.2023

EX. COMM. 311/2023 8285002845 02.06.2023 22.05.2023

EX. COMM. 310/2023 8059777501 02.06.2023 20.05.2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

BANK OF BARODA VS M/S 
BRACKISH AQUA

S.K. 
CHAUDHAR
Y

advocateskchoudhary@gmail.co
m

AXIS BANK VS NARENDRA 
KUMAR

ANUPAM 
SINGH

anupamjsingh@gmail.com

DEEPAK TREHAN VS AJIT 
SINGH

MUNISH 
KUMAR

advmanishmahendra@gmail.com

SANDEEP 
TYAGI

s.k.tyagi@gmail.com

RAJAT 
GUPTA

rajat@kasiaadvocates.in

RASHMI JUNEJA VS PUNITA 
BHARDWAJ

ROHAN 
TANEJA

ankur.mahindro@kred-jure.in

KOTAK MAHINDRA PRIME LTD. 
VS MUJMMIL ALI

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHO
O.COM

RIVIERA INVESTORS PVT. LTD. 
VS NEHA GUPTA

DEEPAK 
MITTAL

dmlawchambers.jmd@gmail.com

M/S CHOLAMANDALAM 
INVESTMENT AND FINANCE 
CO. LTD. VS M/S STAR RURAL 
BUS LINKS AND ANOTHER

VANDANA 
KUMAR

vandanaharit@gmail.com

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
CO. LTD. VS M/S STAR RURAL 
BUS LINKS

VANDANA 
KUMAR

vandanaharit@gmail.com

HDFC BANK LTD. VS SALIM 
AKHTAR

SANJEEV 
PATHAK

litigtion@srcslegal.com

M/S SHRIRAM TRANSPORT 
FINANCE COMPANY P. LTD. VS 
JITENDER AND ANOTHER

PRABHAT 
KUMAR

stfi.prabhat@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

37

EX. COMM. 309/2023 8059777501 02.06.2023 22.05.2023

EX. COMM. 304/2023 9599624216 Ashim.bhatt17@gmail.com 02.06.2023 31.05.2023

EX. COMM. 307/2023 9650810426 02.06.2023 22.05.2023

EX. COMM. 308/2023 9599624216 Ashim.bhatt17@gmail.com 02.06.2023 19.05.2023

EX. COMM. 347/2023 9911694947 08.06.2023 28.04.2023

EX. COMM. 342/2023 S.K. PATHAK 9910345439 08.06.2023 27.05.2023

EX. COMM. 341/2023 9811317311 08.06.2023 06.06.2023

EX. COMM. 340/2023 9910574027 08.06.2023 07.06.2023

EX. COMM. 343/2023 9810508115 08.06.2023 11.05.2023

EX. COMM. 344/2023 9810508115 08.06.2023 11.05.2023

EX. COMM. 345/2023 9999906303 aupadhyay11@hotmail.com 08.06.2023 04.05.2023

EX.COMM. 346/2023 9999906303 aupadhyay11@hotmail.com 08.06.2023 04.05.2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

M/S SHRIRAM TRANSPORT 
FINANCE COMPANY P. LTD. VS 
VISHAL GAHLOT

PRABHAT 
KUMAR

stfi.prabhat@gmail.com

HDFC BANK LTD. VS RUPESH 
KUMAR

KUSUM 
BHATT

HDFC BANK LTD. VS NEERAJ 
KUMAR SHARMA

MANISH 
VERMA

msvermachambers@gmail.com

HDFC BANK LTD. VS NIKHIL 
CHOPRA

KUSUM 
BHATT

HDB FINANCIAL SERVICES VS 
DINESH KUMAR

SYED 
HUSAIN

taqvihussain@gmail.com

SBI CARDS AND PAYMENTS VS 
MANJIT SINGH

SUBODHPATHAKLEGAL@GMA
IL.COM

KOTAK MAHINDRA BANK 
LIMITED VS SATYASAI 
PANIGRAHY

ARVIND 
GUPTA

advocatearvindgupta@gmail.com

M/S KOTAK MAHINDRA PRIME 
LTD. VS HARDEEP SINGH 
MARWAH

SUNNY 
ARORA

albuslawfirms@gmail.com

SBI CARDS AND PAYMENT 
SERVICE VS INDER JUNEJA

RAJIV 
NARAIN

LEAGUMASSOCIATES@GMAIL.
COM

SBI CARDS AND PAYMENT 
SERVICE VS  VINOD KUMAR 
KANSAL

RAJIV 
NARAIN

LEAGUMASSOCIATES@GMAIL.
COM

M/S HDB FINANCIAL SERVICE 
LTD. VS KAPTAN BUILDING 
MATERIAL SUPPLIER

AMIT 
UPADHYAY

M/S HDB FINANCIAL SERVICE 
LTD. VS VIJAY MISHRA

AMIT 
UPADHYAY
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EX. COMM. 339/2023 9899805856 08.06.2023 07.06.2023

38 CS (COMM)/301/2023 9711894248 09-06-2023 20/05/2023

CS (COMM)/302/2023 9599801188 09-06-2023 24-04-2023

9810145572 09-06-2023 08-06-2023

9315110854 ASHIM.BHATT17@GMAIL.COM 09-06-2023 09-06-2023

CS (COMM)/297/2023 9810224624 08-06-2023 07-06-2023

CS (COMM)/299/2023 9999468603 08-06-2023 05-06-2023

CS (COMM)/300/2023 9711894248 08-06-2023 23-05-2023

9811317311 08-06-2023 06-06-2023

9560870099 ashutoshmishra05@gmail.com 08-06-2023 29-05-2023

9311022102 08-06-2023 27-05-2023

9599153502 tagrawal5@gmail.com 08-06-2023 24-05-2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

REACH INTERNATIONAL VS 
MNS BUILDERS

VAIBHAV 
MAHAJAN

vaibhav@mahajan.law

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

South-
West

SH PRATEEK AGARWAL Vs SH 
SIDDHARTH GUPTA

Ms. NIKITA 
GUPTA

advnikitagupta@gmail.com

M/S HIND CLEARING AND 
FORWARDING SERVICES 
PRIVATE LIMITED Vs C/O BRIJ 
INDUSTRIES

Sh. 
AMARENDR
A KUMAR 
DUBEY

globalvisionlawoffice@gmail.com

Execution 
(Comm.)/366/2023

TIRUPATI BUILDING AND 
OFFICES PVT LTD Vs UMESH 
PRASAD SINGH

Sh. NARESH 
CHANDER 
SHARMA

sharmaadvocate@gmail.com

Execution 
(Comm.)/367/2023

HDFC BANK LTD Vs RAKESH 
KUMAR

Sh. ASHIM 
BHATT

CANARA BANK Vs LALIT 
KUMAR AGARWAL

Sh. AMIT 
GUPTA

AMITGUPTAADV366@GMAIL.C
OM

M/S ACME INDIA INDUSTRIES 
PVT  LTD Vs RUDRA PRATAP 
SINGH AND ORS

Sh. VIPIN 
KUMAR 
CHAUDHAR
Y

ashishchauhan@akassociates.org.
in

AGMECO FAUCETS PVT LTD Vs 
SH SIDDHARTH GUPTA

Sh. NIKITA 
GUPTA

advnikitagupta@gmail.com

Execution 
(Comm.)/348/2023

KOTAK MAHINDRA BANK 
LIMITED Vs SANDEEP KUMAR

Sh. Arvind 
Gupta

advocatearvindgupta@gmail.com

Execution 
(Comm.)/349/2023

HDFC BANK LTD Vs GUPTA 
COMMUNICATION

Sh. PANKAJ 
KUMAR

Execution 
(Comm.)/350/2023

M/S KOTAK MAHINDRA PRIME 
LTD. Vs PRITAM SINGH MEHTA

Sh. RAJEEV 
KUMAR 
RANJAN

ranjan.and.conipany@gmail.com

Execution 
(Comm.)/351/2023

M/S KOTAK MAHINDRA BANK 
LTD. Vs RAVINDER KUMAR

Sh. TANUJ 
AGRAWAL
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9311022102 08-06-2023 22-05-2023

9810508115 08-06-2023 11-05-2023

9999906303 aupadhyay11@hotmail.com 08-06-2023 04-05-2023

9315110854 ASHIM.BHATT17@GMAIL.COM 08-06-2023 25-04-2023

9810508115 08-06-2023 25/04/2023

CS (COMM)/284/2023 9560905884 robinbhardwaj529@gmail.com 06-06-2023 24/05/2023

8882531888 05-06-2023 27/05/2023

9811317311 05-06-2023 22/05/2023

9811317311 05-06-2023 19/05/2023

9811317311 05-06-2023 19/05/2023

9811311360 advnavdeep1963@yahoo.com 05-06-2023 27-05-2023

9811311360 advnavdeep1963@yahoo.com 05-06-2023 27-05-2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

South-
West

Execution 
(Comm.)/352/2023

M/S KOTAK MAHINDRA PRIME 
LTD. Vs NIWAS KUMAR

Sh. RAJEEV 
KUMAR 
RANJAN

ranjan.and.conipany@gmail.com

Execution 
(Comm.)/353/2023

SBI CARDS AND PAYMENTS 
SERVICES LIMITED Vs 
SOMNATH MITRA

Sh. SANJAY 
KUMAR 
SINGH

LEAGUMASSOCIATES@GMAIL.
COM

Execution 
(Comm.)/354/2023

M/S HDB FINANCIAL SERVICE 
LIMITED Vs HARI OM

Sh. AMULYA 
UPADHYAY

Execution 
(Comm.)/355/2023

HDFC BANK LTD Vs ANIL 
DAWAR

Sh. ASHIM 
BHATT

Execution 
(Comm.)/356/2023

SBI CARDS AND PAYMENT 
SERVICE LIMITED Vs 
RAJENDER GUPTA

Sh. SANJAY 
KUMAR 
SINGH

LEAGUMASSOCIATES@GMAIL.
COM

HARISH KUMAR Vs MUNICIPAL 
CORPORATION OF DELHI

Sh. ROBIN 
BHARDWAJ

Execution 
(Comm.)/321/2023

PIRAMAL CAPITAL AND 
HOUSING FINANCE LIMITED Vs 
SANJAY KUMAR MISHRA

Sh. Rishabh 
Malik

advocates@rmalawfirm.in

Execution 
(Comm.)/322/2023

KOTAK MAHINDRA BANK 
LIMITED Vs RAVI SHANKAR 
DWEVEDI

Sh. Arvind 
Gupta

advocatearvindgupta@gmail.com

Execution 
(Comm.)/323/2023

KOTAK MAHINDRA BANK 
LIMITED Vs RAKESH CHADHA

Sh. Arvind 
Gupta

advocatearvindgupta@gmail.com

Execution 
(Comm.)/324/2023

KOTAK MAHINDRA BANK 
LIMITED Vs SANJAY KUMAR 
SINGH

Sh. Arvind 
Gupta

advocatearvindgupta@gmail.com

Execution 
(Comm.)/325/2023

HDFC BANK LIMITED Vs 
HUNNY SURI

Sh. SACHIN 
TOMAR

Execution 
(Comm.)/326/2023

HDFC BANK LIMITED Vs 
RAJVEER SHARMA

Sh. SACHIN 
TOMAR



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Nobile 
Number

Date of 
Registration

38

OMP (COMM.)/44/2023 9958607121 03-06-2023 31-05-2023

CS (COMM)/276/2023 9650418543 advsunil81@gmail.com 01-06-2023 31-05-2023

9999568427 OFFICE@LPJPARTNERS.COM 01-06-2023 25/05/2023

39 CS (Comm.)277/2023 9999027820 01.06.2023 29.05.2023

CS (Comm.)278/2023 9319321001 02.06.2023 12.05.2023

CS (Comm.)280/2023 SRI NIWAS V/S ASHOK KUMAR 9810928188 PRAVEENSURI73@GMAIL.COM03.06.2023 01.06.2023

CS (Comm.)281/2023 9810166992 06.06.2023 03.06.2023

CS (Comm.)282/2023 9899234777 06.06.2023 03.06.2023

CS (Comm.)283/2023 969396001 M25BILAL@YAHOO.COM 06.06.2023 05.06.2023

EX (COMM)312/2023 9650810426 02.06.2023 23.05.2023

EX (COMM)313/2023 9811311360 02.06.2023 27.05.2023

EX (COMM)314/2023 9599624216 ASHIM.BHATT@GMAIL.COM 02.06.2023 27.05.2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

South-
West

DAVENDER PAL Vs M/S HDFC 
BANK LTD.

Sh. 
NAVDEEP 
KUMAR

advocatenavdeepkumar@gmail.c
om

M/S SHAMBHU TECHNOLOGY 
SERVICES PVT. LTD. THROUGH 
AR TUSHAR RAI SHARMA Vs 
M/S AXIS E CORP SOLUTIONS 
PVT. LTD

Sh. Sunil 
kumar

Execution 
(Comm.)/303/2023

HDFC BANK LTD Vs JITENDER 
SHARMA

Sh. KARAN 
SINHA

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

RAMINDER SINGH V/S RITE 
MARKETING SOLUTIONS

JASPREET 
SINGH

KARANSAFRON50@GMAIL.CO
M

M/S RITE MARKETING 
SOLUTIONS V/S ISOLARTECH 
PVT LTD.

OMESH 
KUMAR

KUMAROMESH476@GMAIL.CO
M

PRAVEEN 
SURI

SANJAY KHURANA V/S DEEPAK 
NARANG

ASHISH 
KUMAR

SERVICE.SMALAWYER@GMAI
L.COM

FAQIR CHAND V/S M/S 
BHOOMI GEOTECH PVT LTD.

KRISHNA 
KUMAR 
SHARMA

KRISHNAATTORNEY1503@GM
AIL.COM

M/S ARCHITECTURAL 
SOLUTION AND PRODUCTION 
V/S SANDEEP KUMAR JANGIR

RAHUL 
KUMAR

HDFC BANK LIMITED V/S 
HEMA

MANISH 
VERMA

MSVERMACHAMBERS@GMAIL
.COM

HDFC BANK LIMITED V/S 
NAVEEN CHANDRA TIWARI

NAVDDEP 
SINGH

ADVNAVDEEP1963@YAHOO.C
OM

HDFC V/S DHARMENDRA 
MAHENDER SINGH AND ANR.

KUSUM 
BHATT
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EX (COMM)315/2023 9810333703 VANDANAHARIT@GMAIL.COM 03.06.2023 22.05.2023

EX (COMM)316/2023 9810333703 VANDANAHARIT@GMAIL.COM 03.06.2023 22.05.2023

EX (COMM)317/2023 9810333703 VANDANAHARIT@GMAIL.COM 03.06.2023 22.05.2023

EX (COMM)318/2023 9810333703 VANDANAHARIT@GMAIL.COM 03.06.2023 22.05.2023

EX (COMM)319/2023 9810333703 VANDANAHARIT@GMAIL.COM 03.06.2023 22.05.2023

EX (COMM)320/2023 9810333703 VANDANAHARIT@GMAIL.COM 03.06.2023 23.05.2023

EX (COMM)327/2023 805977750 STFI.PRABHAT@GMAIL.COM 05.06.2023 22.05.2023

EX (COMM)328/2023 805977750 STFI.PRABHAT@GMAIL.COM 05.06.2023 22.05.2023

EX (COMM)329/2023 805977750 STFI.PRABHAT@GMAIL.COM 05.06.2023 22.05.2023

EX (COMM)330/2023 805977750 STFI.PRABHAT@GMAIL.COM 05.06.2023 25.05.2023

EX (COMM)331/2023 805977750 STFI.PRABHAT@GMAIL.COM 05.06.2023 25.05.2023

EX (COMM)332/2023 9911000651 05.06.2023 24.05.2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

CHOLAMANDALAM 
INVESTMENT AND FINANCE CO 
LTD. V/S STAR RURAL BUS 
LINKS AND ANR.

VANDANA 
KUMARI

CHOLAMANDALAM 
INVESTMENT AND FINANCE CO 
LTD. V/S CHHOTU SINGH AND 
ANR.

VANDANA 
KUMARI

CHOLAMANDALAM 
INVESTMENT AND FINANCE CO 
LTD. V/S MANJEET KUMAR

VANDANA 
KUMARI

CHOLAMANDALAM 
INVESTMENT AND FINANCE CO 
LTD. V/S  STAR RURAL BUS 
LINKS AND ANR.

VANDANA 
KUMARI

CHOLAMANDALAM 
INVESTMENT AND FINANCE CO 
LTD. V/S STAR RURAL BUS 
LINKS AND ANR.

VANDANA 
KUMARI

CHOLAMANDALAM 
INVESTMENT AND FINANCE CO 
LTD. V/S  STAR RURAL BUS 
LINKS AND ANR.

VANDANA 
KUMARI

M/S SHIRAM TRANSPORT 
FINANCE COMPANY V/S 
KRISHAN LAL AND ANR.

PRABHAT 
KUMAR

M/S SHIRAM TRANSPORT 
FINANCE COMPANY V/S J D 
FABRICATORA AND ANR.

PRABHAT 
KUMAR

M/S SHIRAM TRANSPORT 
FINANCE COMPANY V/S 
BHUPENDER KR AND ANR.

PRABHAT 
KUMAR

M/S SHIRAM TRANSPORT 
FINANCE COMPANY V/S 
PARVINDER SINGH BEDI AND 
ANR.

PRABHAT 
KUMAR

M/S SHIRAM TRANSPORT 
FINANCE COMPANY V/S 
NIRMALJIT KAUR AND ANR.

PRABHAT 
KUMAR

M/S KOTAK MAHINDR PRIME 
LTD. V/S DEEPAK KUMAR

ROHIT 
BOHRA

ROHIT@BAMBHAANDNANDA
N.IN
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EX (COMM)333/2023 805977750 STFI.PRABHAT@GMAIL.COM 05.06.2023 25.05.2023

EX (COMM)334/2023 8826750777 05.06.2023 31.05.2023

CS (Comm.)288/2023 HARISH KUMAR V/S MCD 9205881578 06.06.2023 24.05.2023

CS (Comm.)289/2023 HARISH KUMAR V/S MCD 9205881578 06.06.2023 24.05.2023

CS (Comm.)290/2023 8368631251 06.06.2023 05.06.2023

CS (Comm.)291/2023 9650875817 07.06.2023 07.06.2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

M/S SHIRAM TRANSPORT 
FINANCE COMPANY V/S 
RAKESH KUMAR AND ANR.

PRABHAT 
KUMAR

M/S SUNDARAM FINANCE LTD. 
V/S KASIM ABBAS AND ANR.

MABISHA 
BARUAH

MANISHABARUAHLEGAL@GM
AIL.COM

R&V LAW 
ASSOCIATES

ROBINBHARDWAJ529@GMAIL
.COM

R&V LAW 
ASSOCIATES

ROBINBHARDWAJ529@GMAIL
.COM

BANK OF BARODA V/S 
KARAMVIR

AS. K 
CHAUDHAR
Y

ADVOCATESKCHODHARY@GM
AIL.COM

TANIKRITI INDUSTRIES PVT 
LTD. V/S INSPARAC 
TECHNOLOGIES PVT LTD.

ROHIT 
RATTU

ROHIT.RATTU@LEGALKNIGH
TS.IN
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EX (COMM)338/2023 9873347330 07.06.2023 06.06.2023

CS (Comm.)298/2023 9911118926 08.06.2023 27.05.2023

EX (COMM)357/2023 9811317311 08.06.2023 06.06.2023

EX (COMM)358/2023 9811317311 08.06.2023 05.06.2023

EX (COMM)359/2023 9953518347 08.06.2023 31.05.2023

EX (COMM)360/2023 9311022102 08.06.2023 27.05.2023

EX (COMM)361/2023 9911694947 TAQUIHUSSAIN@GMAIL.COM 08.06.2023 19.05.2023

EX (COMM)362/2023 9999906303 08.06.2023 04.05.2023

EX (COMM)363/2023 9773667288 08.06.2023 04.05.2023

EX (COMM)364/2023 9999906303 08.06.2023 29.04.2023

EX (COMM)365/2023 9810508115 08.06.2023 25.04.2023

Total 730

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

KOTAK MAHINDRA PVT LTD. 
V/S LALIT KUMAR ANAND

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHO
O.COM

UNION BANK OF INDA V/S 
DABLU KUMAR PROP.

ROHIT 
KUMAR

ADVOCATERAVI79@GMAIL.CO
M

KOTAK MAHINDRA PVT LTD. 
V/S MANORANJAN M

ARVIND 
GUPTA

ADVOCATEARVINDGUPTA@G
MAIL.COM

KOTAK MAHINDRA PVT LTD. 
V/S ANKIT DANG

ARVIND 
GUPTA

ADVOCATEARVINDGUPTA@G
MAIL.COM

HDFC BANK LTD. V/S CHANDRA 
BHANU KUMAR

SUMIT 
AGARWAL

DLN@LAWCONNECTADVOCAT
ES.COM

M/S KOTAK MAHINDRA PRIME 
LTD. /S NORANG

RANAJN & 
COMPANY

RANJAN.ANDCOMPANY@GMA
IL.COM

HDB FINANCIAL SERVICES LTD. 
V/S DEV TECHNO SYSTEMS PVT 
LTD.

SYED 
HUSAIN 
ADIL TAQVI

HDB FINANCIAL SERVICES LTD. 
V/S GURVINDER SINGH

AMIT 
UPADHYAY

AUPADHYAY11@HOTMAIL.CO
M

M/S MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LTD V/S VICKY 
KUMAR 

NITIN 
MEHTA

ADVOCATE.MEHTAASSOCIATE
09@GMAIL.COM

HDB FINANCIAL SERVICES LTD. 
V/S RAJESH KUMAR

AMIT 
UPADHYAY

AUPADHYAY11@HOTMAIL.CO
M

SBI CARDS AND PAYMENT 
SERVICE LTD. V/S R K KAUSHIK

RAJEEV 
ANRAIN

LEAGUMASSOCIATES@GMAIL.
COM


	Form-1

